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The House reassembled after lunch
at half-past two of the clock, THE
Depury CHAIRMAN in the Chair.

MOTION RE. FOOD SITUATION IN
THE COUNTRY—continued.

Sarr A. M. THOMAS: When my
speech wag interrupted by the state-
ment of the hon. Home Minister, I
was referring to the question of the
cost of production which we have to
bear in mind when we approach this
question. I mention that as far as
West Bengal is concerned, it has been
estimated—based on our surveys—that
it comes to Rs. 24-30 nP. per maund
of rice. Of course, that includes the
labour of the family members also,
all things taken into consideration. It
comes to Rs. 24:30 nP. And on that
basis anqd taking the trade margin and
other things, you can find the level of
price is rather legitimate. In Madras,
it has been calculated and it comes
to Rs. 19.05 nP. and in Andhra Pra-
desh it comes to Rs, 21.

Sertr T. S. AVINASHILINGAM
CHETTIAR: More than Madras?

Surr A. M. THOMAS: More than
Madras. So, these things have also
to be borne in mind. Of course, based
on the cost of production, we cannot
obviously fix a procurement price in
which case the price that the consu-
“mer will have to pay will be much
more. Foreign experts who have
-come to this country, have often been
of the opinion that as far as the agri-
culturist in India is concerned, he is
not being paid a remunerative price.
In fact some three days back, one
expert who had travelled our package
districts had  discussions with my
senior colleague, and he was definitely
of the opinion that if you wanted

“to increase production, you would
have to pay a remunerative price
to the farmer. So, this aspect

may kindly pe borne in mind when
we approach this question. Of course,
we cannot afford to give price support
of the level that is being given in
‘countries like the United States or for
that matter any developed country in
the West, because as far as India is
concerned, 70 to 75 per cent. of the
population directly or indirectly
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depends on agriculture. So, if you
protect that gection to the extent that
protection is given in the West, what
would happen is that the entire burden
would shift on to the 20 per cent
section, which would be an unbearable
burden. So, there is a limit to our
giving price support or a remunerative
price to the farmer. That has also to
be borne in mind.

In the USA, only 11 or 12 per cent.
of the population is dependent on
agriculture, so that the cther 89 or
88 per cent. can afford to adjust, to
subsidise the 10 per cent. That is a
very material point which we have
to take into consideration There is,
of course, a limit to the price that we
can pay to the agriculturist. But
whatever it be, it has to be borne in
mind that he has to be paid a reason-
able and remunerative price consistent
with the circumstances obtaining in
the country. Because we do not have
a level of remunerative price for the
farmer because of the limitation, what
happens is that he will go in for more
remunerative crops, for instance, cash
crops. Cash crop is not a disturbing
development, that is also necessary;
we want cash crops also to esrn for-
eign exchange and to meet our other
requirements. Take, for example,
jute. In fact, we want to earn for-
eign exchange by the sale of our jute
goods. Take West Bengal which is
always a difficult area. In fact, I had
occasion to mention in the course of
an answer on the floor of this House
that in the year 1957-58, the jute pro-
duction in West Benga) had been 1,830
thousand bales which had ‘trought
them an income of Rs, 24:75 crores.
In 1962-63, production went up to
3,112 thousand bales and the income
was Rs. 45:1 crores. So that in the
course of three or four years, Madam,
you may be pleased to find that Rs. 21
croregs have been injected into the
purchasing power of West Bengal on
this one single item alone. Ang if this
remains divorced from gther circum-
stances also perhaps it may not have
much effect. But how was this jute
production possible? It was by the
diversion of paddy fields to jute pro-
duction?



2637 Pood situaiion

[Shri A, M. Thomas.]

So that, in two ways the price level
has been affected. There is the in-
creased purchasing power and then the
loss of production because of diversion
and all these circumstances have to
be borne in mind when we consider
this question. Ang I just make some
comparison with some other countries
in the matter of the price level as far
as foodgrains are concerned, It is not
that I want to take any satisfaction
from the fact that our increase Iis
perhaps less. It is not in that spirit
that I say this. The consumer price
index for food has risen more than
in India, in Japan, Germany, France,
Iian, Yugoslavia, Greece and Turkey.
Of course, in some other developed
countries like the United Kingdom,
USA, Belgium, Canada, USSR, and
Switzerland. it has been less. But we
may also note that the general whole-
sale price index number between 1953
and 1962 has risen much more in
India than in the United Kingdom,
USA, Belgium, Canada, USSR,
Switzerland, which aspect I referred
to at the beginning of my speech. It is
only in France, Greece and Turkey,
that the general price level index has
been much more than in India.

So, we have this background. The
high income elasticity of demand for
foodgrains is natural in India where
the bulk of the population has for
iong been living on marginal levels.
There is the increase in population.
In fact, the vicissitudes of weather do
not affect that. There is a regular
increase of more than 2 per cent. Of
course, our food production has shown
an average increase of over 3 per cent,
per ahnum against the rise of only 2
per cent, per annum in  population.
The poin: to note is that the increase
in foog production has not been a
steady onz without fluctuations, where-
as the inciease in population has been
uniterrupted.

So, this ig the background accord-
ing to me, with which we have to
approach this question. And if we
approach the question with this back-
ground, the difficult situation that we
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found ourselves in during the recent
months would certainly be explained.
When 1 referred to the question of
drop in production, Shri Akbar Ali
Khan quite legitimately, of course,
said that we were complacent, which
I would say is not so. Is it because
of complacency that at the end of
the Second Plan we have been able
to achieve the target? In ‘fact, the
last year has been an abnormal year.
Human memory is short, I would res-
pectfully submit. In a surplus State
like Orissa, production came down
because of a drought, In a heavily
surplus State in wheat and rice,
Madhya Pradesh, production came
down by 30 per cent—I12 lakh tons.
In the case of rice also it came down
because of a drought, and it 1s well
known that only 18 per cent. of the
entire area covered by cereals is
irrigateg so that it is stil] a gamble mn
the monsoons. Of course by our
development plans, irrigation facilities,
and other things, it is possible to con-
trol the season to some extent, but
this fact has certainly to be borne in
mind T would respectfully ask whe-
ther jt is a question of complacency.
In a country like the Soviet Union
after 40 years of planning under a
totalitarian regime, even they have to
face that situation. (Interruption). I
submit that it is not complacency. In:
fact, we are tightening up all the
measureg that would be necessary for
increased production, and I may assure
the House that in recent times ne
subject has engaged such concentrat-
ed attention as increased agricultural
production, In fact the administra-
tive machinery is being geared up.
Recently, as the House would have:
known, a Food Production Board has
been constituted to concentrate on
agriculture, to see that wherever
bottlenecks are there, they are remov-
ed.

Having said this, I may draw the
attention of the House to the mea-
sures that we have taken to meet the-
situation. In fact, as I have indicated,
for Orissa which is a heavily surplus
State, we had to give 45,000 tons of"
rice this year. For Madhya Pradesh .
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we have to give 33,000 tons of rice
this vear. For West Bengal, although
we undertook to supply to them only
1} lakh tons of rice, we have supplied
by thig time gbout 2 lakh tons as
against about 89,000 tons last year, so
that we have supplied to West Bengal
1 lakh tons more than we supplied
them by about this time last year.

Sart BHUPESH GUPTA: How
much?

Surr A. M. THOMAS: We have sup-
plied now 196,000 tons so that in the
last two or three months in West
Benga] as much ag 30,000 tons of rice
was being distributed through fair
price shopg every month. Apart from
rice that we are supplying, the total
distribution of wheat from Central
stock during 1963 will be round about
11 lakh tons in West Bengal this year.

We have liberalised the distribution
of wheat. During recent weeks,
Madam, the prices of wheat have also
risen in Punjab, UP. and certain
adjoining areas. This ig mainly due
to the heavy shortfall in production
of wheat in U.P., which I have indi-
cateq previously. There has been a
heavy drawal of wheat from Punjab
to U.P, and as a consequence prices
of wheat have risen in Punjab
and Delhi also. We have
taken measures also to meet the
situation, Distribution of wheat from
Central stocks in Punjab, Delhi and
U.P. has been stepped up. The Punjab
Government have set up fair price
shops for distribution of wheat and
atta. During the current month the
Punjab Government have been allotted
40,000 tons of wheat of which 10.000
tons is for distribution as wheat and
30,000 tons for conversion into atta
and for distribution of atta through
fair price shops. The Punjab Gov-
ernment are getting wholemeal atta
milled specially for themselves by the
mills for distribution through fair
price shops. They have been assured
that any additiona] quantity of wheat
required would be made available to
them.

With regard to the position in Delhi
also, especially when Members are
here, they woulg certainly be con-
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cerned with the situation obtaining in
this capital of our country. There are
as many as 205 fair price shops for
the sale of wheat here. In fact, they
have been practically dormant all
these few years. We are just trying
to see that they are activised and they
meet the requirements of wheat of the
public. With the rise in price the
demand has gone up, and these fair
shops have been advised to draw the
maximum possible supply of wheat
from Central stocks, There have also
been reports, Madam, that the atta
prices also are going up. In fact, they
should not have gone up even to the
extent of a single naya paisn because
of the prices of wheat products are
fixed. We supply the requirements of
the mills at the subsidised rate of
Rs. 14 per maund of wheat and there
should not be any rise in the price of
wheat products. Any price rise in
wheat products, if pointed out, would
certainly be sternly dealt with. In
fact, as far as the mills in Delhi are
concerned, they have as many as 4,000
retailers, and we have asked these
mills to give the list of all these re-
tailers to the Food Supply Department
so that the Inspectorate may exercise
adequate check on the distribution at
controlled prices. We have alerted
the Inspectorate, ang frequent inspec-
tions of the fair price shops and re-
tailers’ shops are now being made.
The mills have also been alerted that
they have to exercise complete con-
trol over their retailers; otherwise-
steps would be taken even against the
mills. In fact, Madam, after we found’
a little increase in the wheat prices
we have taken other steps too. It is
our idea to rush in wheat stocks.
There is absolutely no difficulty for-
that, But all the same there is a
tendency for people to purchase indi-
genous wheat. In fact, they are pre-
pared to pay any price.

-

Sarr N, VENKATESWARA RAO:
(Andhra Pradesh): We take it for
granted that the Minister gives us
facts and nothing else. Why is he-
asing *in fact” in practically every
alternate sentence?

SHr1 AKBAR ALl
are very material,

264¢r

KHAN: They
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Tre DEPUTY CHAIRMAN: What
else do you want?

Surr A. M. THOMAS: I do not think
#t deserves any answer. With regard
to wheat I was saying that we are in
a position to supply any quantity that
ts in demand, but as far as the consu-
mers are concerned, especially the
well-to-do consumers, they have defi-
nitely a preference for indigenous
wheat, and they are prepared to pay
.any price because they can afford to
pay. As far as the vulnerable section
of the population is concerned, there
is this imported wheat available at
the rate of Rs, 14 per manud, and
wheat products are also available at
the rate calculated for this wheat that
is imported. The consumers’ prefe-
rence we are also keeping inmind, and
we will see that as much white wheat
as possible is distributed through these
fair price shops because, although
this red wheat is more nutritious and
it has got more protein content, per-
haps the flour of the white wheat
might be better for having chapatis
and other things, and we are trying
to see that as much white whea. as
-possible is diverted for the purpcse of
supply through these fair price shops

Hon. Members would certainly be
putting the question as to whay are
the steps that we are taking, and the
obvious gnswer is that ithe first and
foremost requirement 1s increased pro-
duction. There is no dispute with
regard to that tact. The Govern-
ment js accused of not taking a long-
term view, whether it 1s foodgrains
or sugar. The measureg which had
been just mentioned 1o this hon.
House would indicate the long-term
approach that Government has rmade,
about which there 1s no disagreement
whatsoever.

With regard to the question of
buffer stock operations, in fact it is a
well-known fact that buffer stocks are
the only solution for shortfalls in
production. But there is a limit
within which we will be in 4 position
to build up the buffer stock that we
have targeted for, that is 4 million tong
-of wheat and 2 million tons of rice.
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With domestic production not wp to
requirement the build-up is bound to
be slow, since it has to depend almost
entirely on imports so far as rice and
wheat are concernedq and domestic
preduction as far as sugar is concern-
ed. As I have indicated previously in
other connections, of course we are
trying to procure as much as possible
for our distribution requirements
through fair price shops and, if possi-
ble, some quantity for the building up
of buffer stocks, Now, with regard
to another thing, we have not been
complacent at all in this matter A
few years back two or three years
back, our storage position was very
bad and even the storage that we had,
the hired storage and other things,
were dquite unsatisfactory. But in this
direction, the progress has been quite
satisfactory during the last three yearg
and we are already progressing
towards the three million-ton target
for the Third Five Year Plan. 8o,
by the end of the Third Year Plan,
we would certainly be having three
million tons of storage capacity of our
own, and that first class siorage.

The system of licensing is already
in ‘'force. We are now going 1to
strengthen the administrative machi-
nery to provide the necessary checks
and inspections which, unfortunately
have been neglected because of lack of
staff in the States. We have been
imposing more and more restrictions
on trade, as for example, margins,
linking retailers with wholesalers,
regulation of exports and imports
through  licensed importers and
exporters, compulsory procure-
ment and voluntary procurement
at procurement rates which are admit-
tedly below the lowest market rates
in most places. The difficulties of
procurement at such prices are
obvious. In spite of it, the Govern-
ment hag been able to procure in
1963 twice the quantity that it could
procure last year, despite the short-
fall in production of nearly three mil-
lion tons. This is not a sign of com-
placency or inaction. It is proposed
to intensify measures further in order
to profit from the better crops and to
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prevent trade from pushing up prices
to higher levels during the loan
season. The lines on which the Gov-
erament is proceeding are in the
direction of requiring a substantial
security from the licensed dealers, the
notification of stocks and inspection of
stocks, regulation of prices based, if
possible, on ruling prices of paddy
daring the period of purchase, linking
of the wholesalers with the retailers,
strengthening the machinery to chetk
the accounts and stocks of the traders
in relation to the margins that have
been fixed and ensuring that they do
not profitcer, and the establishment of
purchas~ organisations for purchasing
paddy and, if necessary, rice in select-
el greas.

1 will now come to the question of
sugar. When the question of sugar is
considered, the House would natural-
ly expect me to refer to the situation
which has developed which necessitat-
ed these controls on 17th April, 1963.
In fact, when such difficulties occur,
we naturally resort to controls. And
how controls can be irksome can be
seen aven from our experience in
regard to sugar. 8o, this also is some-
thing which the House may kindly
bear in mind. (Interruption). I may
just point out about the carry-over in
1960-61. The sugar year, as is well
known, starts from the 1st of Novem-
ber and lasts till the last day of Octo-
ber. The carry-over in 1960-61 was
six lakh tons, In 1961-62, it 'was
12.60,000 tons.
year which has just come to an end,
the carry-over was 10,26,000 tons.
So, it was not at all a small-quantity.
In fact. we had g carry-over of a
million tons when we started this
sugar year. In fact, our production
forecast in spite of bad crops was
about 24 to 25 lakh tons. Even the
industry which hag become wise after
that, has put the production between
24 gnd 25 lakh tons minimum. That
was even two or three months before
the season was to end. And if pro-
duction was round about that level,
certainly with this carry-over of a
million tonnes, we could have cer-
tainly managed the situation, And

844 RSD—5.
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the hon. House knows the importanse
of promoting exports in order to eatm
foreign exchange. In fact, in the last
three years, we have earned foreigm
axchange to the extent of Rs. 60 erores,
and I submit that it is no mean
achievement at all.

Sgrt AKBAR ALI KHAN: In which
ttems®

Surt A, M. THOMAS: Sugar alone.
[n the last three years, we have earn-
ed foreign exchange to the extent of
Rs. 60 crores. In fact, I submit that
it is no mean achievement,

Surt LOKANATH MISRA (Orissa):
What has been the amount of subsidy?

Surr A. M. THOMAS: In fact, »
regard to the last year, we may not
have t¢ bear any subsidy. It is only
with regdard to the previous years.
Even if subsidy was necessary, because
ot increased production 1 1960-61 and
1961-62, we had necessarily to find
marxets for exports. Angd there
one other facior also. Apart from the
quesiion of the need for the much-
recded foreign exchange, I may sub-
mut that in order to stabilise the in-
dustry, to put the industry on a sound
basis, we have to do it; in this House
also gpinion has been voiced that we
must have some exports, four or five
lakh tons. That has been the consen-
sus of opinion. From our internal
produ. tton, we must build up exports.
In fact, which 15 the best time to build
up . export market, which 1s the
best time {o earn foreign exchange?
It is whena the international prices are
higher. There was a time when there
was a giul of sugar, when opinions
were voired 11 this House that there
was a (uss of surplus. At that time,
the international price was £ 22
per ton of sugar. Even incurring a
loss of Rs. 400 per ton, we had te
export because there was so much of
sugar here. Not only that We
wanted foreign exchange glso . S, thig
is the best time to export some quan-
tity ang earn Icreige eichange

Apart from that there is znother
aspect glso. I had occasion to repre-
sent this country at the TUnited
Nationgs Sugar Conference. I wss
leading the Indian Delegation and we
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askeq for export quotas. What the
international Conference will consider
t9 that they will see what has been
eur performance before giving export
quota. In faet, in 1958, when I
attended the United Natlions Suga:
Conference, they asked me how 7Y
wanted a quota of three lakh tons.
In 1956-57, we exported about 1:47
lakh tons. They are all very intelli-
gent people. I was told, “previous to
that, within a period of two to three
years, you have imported into this
country fourteen lakh tons. So, you
have exported from your imporis. So.
how are you entitled to an export
quota?” That was the question. In
fact, I had no answcr because it was
a quite a legitimate question to he
put. So, it is necessary that we should
have an exnort quota and that quota
ig based on the performance. When
we went to the last Sugar Conference
it did not come to any agreement with
regard to quotas. We wanted at least
about five lakh tons export quota. Tt
was in the preliminary discussions, and
the Conference was not inclined to
give us that quota. Whatever it
might be, without coming to any ar-
rangement with regard to the quota,
the Conterence broke. Now, in the
mext Sugar Conference, when the
quota is settled, it will be dependeat
upon our performance. And in the
course of these three or four years,
we have been able to show a good
performance. Certainly, our quota
also will be based on this. It is weltl
known that in order to earn foreign
exchange, we have to curtail consump-
tion to some extent within our cwn
country. And I hope thai this Hruce
will give its whole-hearted <upvort
that even at the risk of some shortage
within this country, we have to mzin-
tain these exports. I think the hon.
House will give its whaole-hearted
support to that measure.

3 P.M,

Now there was another point and
there I said that about this year we
had 31:86 lakh tons for internal con-
sumption as well as for exports. In
fact, because of this bullish tendency
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we had released larger stocks in the
early part, and later on, when we
came to the month of April, we found
that our stocks were only 12-13 lakh
tons and we had still] 5 or 6 months
to cover, so that the control became
inevitable.

Surr K, SANTHANAM: The hon.
Minister was gaying that there was
10 lakhs carry-over and 25 lakhs pro-
duction. This came to 35 lakhs. How
does it come to 35 lakhs?

SaRr A. M. THOMAS: 21'6 lakh tons
current year’s production,

Surt K, SANTHANAM: Only 21
lakh tons. What has happened to the
25 lakh tons?

Surr A, M. THOMAS: The difficulty
arose because of that

Surt K. SANTHANAM: What
happened to the 25 lakh tons he was
speaking about?

Surt A, M, THOMAS: That was the
estimate of the industry.

Surt CHANDRA SHEKHAR (Uttar
Pradesh): And what was your esti-
mate? That was the estimate of the
industry. What was your estimate?

SHrRT A. M. THOMAS: We also
thought that there would he a pro-
duction round about that figure and,
in fact, Madam, nobody thought that
the production would be so low as it
is. 1962-63 has been a very bad agri-
cultural year as far this country s
concerned; and not only for this coun-
try., as g matter of fact. in the case
of sugar, it has been a bad year for
almost the whole world also, and it
should be interesting to Shri Santha-
nam to hear that we are now bL:ing
approached by several countries to
send them 5,000 tons of sugar, 10,000
tons of sugar, and g on. In fact there
is a world shortage in sugar.

Surt K. SANTHANAM: Is it only
in the succeeding year you find out
whether the preceding year has been
good or bad?

Surt A. M. THOMAS: No, in fact
we knew, when we had this 10,98,000
tons carry-over, (Interruptions).
Yes, it is very easy to be wise after
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fhe ovent. Now, one fact which has
%o be borne in mind is that, although
the crop was so bad, gur production
was more or less at the game figure
ag the previous year’s so that, al-
though there was this lower produc-
tion in sugar, the bad season did not
affect gur production at all; it fell on
sugar, crysta] sugar, So, that was a
reason to which I wil]l later on come
wi'h regarq to the necessity for re-
gulation of supplies to the sugar fac-
tories. So these controlg became in-
avitable, and also quotas had to be
allocated to the various States, and
what 1 ask the House, Madam, is
only to reconcile themselves to this
position, as far as this year is concern-
ed, that we have to be more or less
satisfled with the same quantity that
this country was consuming in the
year 1961 and I do not think it is
too much to ask of this country when
the gaing are so overwhelming, name-
ly, the higher priceg for sugar in the
internationa]l market and the large
foreign exchange that we can earn by
exporting sugar.

Sarr M. RUTHNASWAMY (Mad-
ras): There is the population in-
erease also.

SHrt A, M, THOMAS: Yes, of
course it is there sp that this House,
I am sure, wil] appreciate the situa-
tion when they say that there is no
sugar available ang make complaints
based on the grievances of the public.
In fact, some discussion has been
asked for on the question of the
working of the sugar factories and
also the question of regulation of
supplies, the ban on movement of gur
etc. Before ‘hat 1 woulg also come,
Madam, to the prospects for the next
sugar year. In fact, the target, as is
well known, has been put at 33 lakh
tons. We have sub-divideq this tar-
get between the varioug States. That
we have not fixed an unrealistic tar-
get would be borne by the fact that
in 1960-61, when the installed capa-
city was much less, we were able to
produce round sbout 30 1akh tons, and
this year we have flxeq this target
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for the varioug States—U.P, is the
major producing State—on the basis,
more or less, of their performance in
1960-61. In fact, for UP ‘hc target
that has been fixed is 13 lakh tons—
they produced in 1960-61, 14'3 lakh
tons. For Bihar, the target that has
been fixed is 33 lakh tuns, gnd so on.
We have fixeq targets for the various
States on this basis and we have come
to this figure, and these targets have
not been fixed arbitrarily by the Cen-
tra] Government but in consultation
with the various State Governments
we have fixed these targets thinking
that *hey are possible of achievement
provided the same conditions are also
made possible, namely, the regulation
of supplies gond assurance of cane
supplies to the various factories.

Now, out of 189 factories, 148 fac-
fories have already started crushing
much earlier than they used to crush
in previous years. The total number
that was crushing at this time }last
year—on T/12—wag 140 factories. Not
only that, eight more factories are
there thig year, ang all these factories
have started crushing much earlier
than they did during previous years
And in regard to sugar production
also, the production of all factories up
to 30/11 is 2.55,000, whereas the cor-
responding total production during
last year was 1,17,412. Last year,
although there was lesser production
the factoriez starteg much earlier,
and the l=ad that we have got on the
30th of November is 83,000 tons of
sugar, and compared to the previous
year—1961.62—when we produced
27,00,000 tons, the lead is 1,36,000 tons,
whereaq for the best year, for the
vear 1960-61 even regarding that
yvear we have had a lead to the ex-
tent of 16,000 tons. In fact, this trend
of production is by all means quite
satisfactory and I am sure, Madam
that this treng in sugar supply will
be kept up. Also there ig a cushion
in this target that has been fixed,
that is, even if it is a production of
30 i1akh ‘ons, even then taking into
account the interna) consumption and
the exports, we have certainly a
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cushion, and even if it comes to only
30 jakh tons, I have no difficulty to
manage; no' only that, we can com-
fortably manage.

Madam, I may just refer also to
the question of gur, jaggery also, be-
cause . . . .

Surt BHUPESH GUPTA: What is
that? Vagary? Vagary is what we are
told.

Sums A. M. THOMAS: My difficul-
ty is wi'h gur quota. There is some
agitation, and so on. The difficulty
is that I have to face now fwo Com-
munigt Parties not only one Commu-
wisy Par‘y. Hitherto, till one year
h~ck, it was only one Communist
Party; now it is two Communist Par-
#eg and my difficulty arises on ac-
count of that also.

Sarr CHANDRA SHEKHAR: 1t is
no less in the Congress Party.

Skt A, M. THOMAS: Ves, and 1
have to deal~with the vagaries of the
Communist Party also.

Ax, Hon, MEMBER: Do not they
cance] each other?

Surt A, M. THOMAS: Madam, with
regard to gur we may just bear in
mind the picture. In fact, gur move-
ment we jyst calculated for the pur-
pose of granting quota for the vari-
ous importing Sta*es. The movement
comes to 53 lakh toms in the whole
one year while the production of gur
comes to 58 lakh tons. So, the move-
ment is roughly 10 per cent of the
tota]l production. That becomes the
subject-matter of inter-State move-
ments, This is a very important as-
pect which we have to consider when
we consider the question of gur. So
*he bulk of the production, that is,
90 per cent of it is comsumed in the
producing areas. So, it ix obvious
that as far ag the bulk of the con-
sumers is concerned, the prices have
been brought down. 1In fact, 20,000
tons of sugar we are allotting to the
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State of U.P., the largest State of the
country with a population of over 7
crores. It has been gaid, “What ‘s this
quota of 20,000 tons for the largest
State?”

Surt CHANDRA SHEKHAR: What

is the consumption

Sert A. M. THOMAS: I gm not
vielding. In fact, as far as gur s
concerned, U.P, iy & major producing
State; and it is perhaps the sole pro-
ducer of khandsari. Sp it is neces-
sary that in the interest of the con-
sumers of U.P, the prices of gur and
khandsari are settled at a reasonable
level.

Sert CHANDRA SHEKHAR: It is
totally wrong.

Surt A. M, THOMAS: Anq now
what is the price level? It is round
about Rs. 21 to Rs. 22, In fact, with
that level of prices the sugar-cane
producer gets Rs. 2 per maund. His
interests are also taken care of. Se
this picture may kindly be borne in
mind by the hon House when the
House discusses the question of gur.

As far as the 90 per cent. quantity
is concerned, or as far ag the buk
of the consumers are concerned, the
assurance is there that gur and khand-
sari wil} be avajlable at g reasonable
price. Now, of course, we have to
take into account the mneeds of the
importing States. That we have taken
into account. We are allotting pur
quotas on the basis of the imports te
these various importing States in the
last two years. For example, in
November the movement came to only
20,000 tons but we have allotied a
quantity of 30,000 tons to these im-
porting States in November. In
December, though the movement was
only 20,000 tons we have given 39,000
tons, that is roughly about 40,000
tons. In fact, one major importing
State is Gujarat. On the basis of
their past movement they weres en-
titled to a much lower quantity, But
even then we gave them firsy ¥,000
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tons and another 3,300 tons. In all
10,500 tons hag been given to Guja-
rat whereag the entire movement was
only 20,000 tons in December. Of
course, as months proceed, for exam-
ple, in the months of February and
March, we will be certainly allocating
larger quantities to these importing
States. So, to the extent possible we
are taking care of the importing
States also. As far as UP, Bihar,
Madras, Andhra anq Maharashtra are
concerned, in fact, they would wel-
come this because the gur prices have
come to quite a reasonable level,

Now, this will also show, Madam,
how it was necessary (10 regulate sup-
plies to the mills; otherwise the pro-
duction target could never have been
reached. I submitted that the entire
drop was on the production of crystal
sugar. Therefore it wag mnecessary
that the priceg for sugar-cane were
kept at a level up to which supplies
were possible to the sugar mills, In
fact, one-third of the supply of cane
that is produced in this country goes
for the manufacture of crystal sugar
and two-thirds to gur and khandsari.
Sugar industry, Madam, is the most
controlled industry here. The sugar-
cane prices arg fixed, cost of produc-
tion is fixed, ex-factory prices are
fixed. Everything is fixed. So it s
not possible to control only one sec-
tor of a particular industry leaving
two-thirds of the sector out of it So
gome control of supply for the manu-
facture of khandsari and gur is ines-
eapable, and I hope the House will
certainly appreciate the situation.

In fact, ag far as the distribution is
eoncerned, when supply is short of
the demand, there will alwaysg be
some difficulty which 1s to be put up
with. We have however, trled to
sea that the distribution machinery
is geared up. There is no possibility
of increased supplies unless produc-
tion keeps up. The key to the solu-
tion of shortage is, therefore, more
production. In the meantime, we have
to ensure that gsugar distribution
sakes place equitably. We have,
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therefore, tried to distribute quodas
to States keeping in view the level of
consumption in 1961 when sugar was
controlled and also the availability of
alternatives like khandsari and gur.
It is for this reason, for instance, that
the quota of sugar to U.P. or Maha-
rashtra might appear low as compar-
ed to the population, but we must not
forget that in U.P, a substantial
amount of local production of khand-
sari and gur is available which is not
available {0 other States like Punjab,
Rajasthan and Madhya Pradesh +#o
the same extent. Similarly, in Maha-
rashtra,

We must no* forget that the State
Governments are also responsible to
their gwn population and any attempt
to impose from the Centre a particu-
lar method of distribution would be
wholly wrong. It would zlso detract
from the responsibility of the State
Governments to distribute what they
have within their own areas according
to their best judgment. Our attitude
in thig respect is guided by these con-
siterations. The State Governments
are trying their best to deal with the
problem. When we take into ge-
count the fact that the method of dia-
tribution follows the same lines as
that of foodgrains, it is not as if sugar
ig a class by itself.

Madam, I will take just one minute
with regard to the position in Delhi
because our judgment wil] certainly
be coloured also by the situation ob-
taining in Delhi. Gf course. I am not
myself satisfled, Madam, with the way
in which distribution arrangemen‘s
have been made for sugar. In faet,
we have ourselves taken note of it.
We have had discussions with the
Delhi Administration. We are trying
to plug loopholes so that distribution
in Delhi also is made in a very satis-
factory manner. There ig absolutely
no difficulty to maintain proper dis-
tribution in Delhi having regard te
the quantity that we allow for Delht.
Even in times of free market opera-
tions the consumption in Delhi was
8,500 tons per month. In the last
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three mon‘hs we have given {o Delhi
on an average 7,500 tons. So, 1t is a
question of managing a situation. It
is not a question of depletion of sup-
ply but the way in which we are
in a position to distribute that quan-
tity.

The- Delhi Administration, in fact,
once or twice sdopted methods which
were not foolproof, They issued cer-
tain cards to the retailers. Some re-
tailers mamnageq to Print bogus cards.
Then these cards were produced be-
fore the wholesalers against which
sugar was obtained which naturally
escaped inte black market. The Delhi
Administration has now decided to
replace these cards. The distribution
of the new cards took a few days
which created difficulties for retailers
to whom these cards could not be
issueq in time. The distribution of
new cards is almost complete and the
position will now improve.

The Delhi Administration has also
strengthened their organisa‘ion for
inspection ang supervision of activi-
ties of dealers with g view to checking
malpractices on their part. The set-
up of the Civil Supplies Directorate
is being reorganiseq and augmented
to enable them to cope with the in-
creased responsibilities relating to
sugar ang gur. It is proposed to
divide Delhi into six zoneg and to put
each zone under the charge of a Chief
Inspector assisted by ten inspectors
and some clerical staff.

As regards gur, with the imposition
of restrictions on inter-State move-
ment of gur, quotas of gur have been
fixed for various importing States. The
quotyg fixed for Delhi for the month
of November was 1,000 tons. Accord-
ing to the requirements of Delhi we
would be issuing additional quota also
every month,

So I may assure the House that
everything possible will be done in
the case of distribution of sugar
and gur as far as Delhi is concerned.
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I do not intend to take more time of
the House. I move the motion.

The question was proposed.
‘Surt A. B. VAJPAYEE: 1 move:

“That at the end of the Motion,
the foliowing be added, namely:—

‘and having considered the
same, this House recommends that
the minimum price of sugarcane
be fixed at Rs. 2|- per maund for
all sugar factories in U.P. and
Bihar.!”

The question was proposed.

SHrr BHUPESH GUPTA: Madam,
listening to the speech of the hon.
Minister of State in-charge of Food,
one would feel that there is nothing
to worry about it as far as the food
situation of the country is concern-
ed, that only some trouble took place
in Calcutta and that was also for
some days and that is all which
should cause us a little worry, if at
all.

Such an approach to a problem
so serious as the food problem is
highly improper and extremely harm-
ful. The hon. Minister sought to
drown in a plethora of chosen statis-
tics the real issues that must be faced
by the country today as far as the
food problem is concerned. It is not
necessary for the Minister to come
here and give us a few statistics and
relate something which has been done,
minor things. One would have ex-
pected him that in the middle of the
Third Plan he should critically re-
view the entire food situation and
see whether there is any need for a
radical orientation in the food policy
in all its wvital aspects. Unfortu-
nately, neither in that House nor here
the Government or the Ministers in-
charge have chosen to do so. We
regret this attitude on the part of the
Government,

When some four years ago, Mr. Patil
took charge from his predecessor,
Mr, Jain, we pointed out in this House
at once at that time that what was
needed was not merely the change of
Minijster but what wag needed geally
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was a change of policy. We were
highly critical of the manner in which
Mr. Patil sought to tackle this prob-
lem, If I have to refer to it now and
then here, it is not because I want to,
as far as the Minister is concerned,
flog a dead horse. I want to call to
mind certain bitter experiences of the
past. Looking about it I find that
Mr. Patil has left us—the Food Minis-
try and us—with only a sack-full of
bluffs and some little buffer stock and
indeed it is on the basis of bluffs,
pure and simple and some buffer
stocks, wnich he said he would be
building, that he tried to solve the
problem that we are facing, We said
that it was a mistaken spproach and
in the last debate in this House on
food, in December 1959, the spokes-
man from our side pointed out that
one of the cardinal tasks that must
be faced was to go in for widescale
food purchases through State trading
in foodgrains. Nothing of the kind
was really done and we were told by
the Minister that his approach in this
matter was a pragmatic one, I shall
come to that later. Let us see how
they had treated us over the last one
year—the Government side and the
Minister in-charge. I shall just quote
some of the statements made by
them. In September :8962, Mr. Patil
spoke in Bombay and said:

“By and large the food position
was quite satisfactory”

and he added:

‘“The position will be better rather
than worse”.

That is what he said in September
1962. Speaking at the Price Sub-
Committee of the Congress Parlia-
mentary Party, in October Mr. Patil
said again that the food position was
very satisfactory. He said actually:

“There are enough stocks both of
rice and wheat”,

He said this in the Congress Party's
Price Sub-Committee in October 1962
and this was reported in ‘The States-
man’ on 17th October 1962. In the
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beginning of the year, the Food Minis-
try issued a certain communique o
statement in which they countenanced
the criticisms that were made by the
press about the food policy of the
Government and they characterised
the public criticisms in the press and
otherwise as—the public criticisms
about slackness and rise in the prices
—“based on madequate and mistaken
appreciation of the food situation”.
Then in April 1963, Dr. Ram Subhag
Singh said in the Lok Sabha:

“There was no reason to draw a

pessimistic conclusion about the
food situation.”
Let us come {o oar hon. Minister
here, Shri Thomas. He spoke in

Coimbatore recently and said:

“The Centre had been able to
tide over the short-fall in produc-
tion especially in rice with a con-
siderable degree of success”,

This is what the Minister said but what
did the facts say? And we have not
yet disinherited the Planning Commis-
sion or disowned it. The Planning
Commission in a note to the Consul-
tative Committee expressed its dis-
appointment at the very slow rate of
agricultural production. Mr, Patil was
in the habit of taking no note of what
the Planning Commission stated, stat-
ed as ridiculous some of the sugges-
tions made by the Planning Minister
and the Planning Commission. I will
not go into the domestic polemics of
the Congress Treasury Benches in this
matter

Let us see what the situation is in
this period in 1963 in the light of the
statements that I have quoted, that
statement that fell from the precious
lips of our Minister. Now, they say
that the foodgrains production has
gone down. To these matters I shall
come later. This is admitted now but
when we deal with the production, I
shall deal with this particular matter.

Now, we find that in the beginning
of the year, Assam was facing food
scarcity and rice was selling in
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Gauhati at Rs. 35 per maund. That
was in May, in the early part of the
year. Siichar—again in Assam—was
facing food scarcity and in Hailakandi
i the same State there were fod de-
mipnstrations taking place. That was
Agsam,

In West Bengal, in October this
ysar—about food prices I shall speak
later on—the cost was Rs. 50 to Rs. 55
per maund, Yet the Chief Minister
there was saying that there was no
food crisis there. I have before me
the speech made by Shri Shankar Das
Banerjee, the Finance Minister, in the
West Bengal Assembly, while intro-
ducing the Budget for 1963-64. You
will find that there was no indica-
tion there that the food situation
would be 80 bad in West Bengal as it
turned out to be. In fact, he was try-
img to make out that the situation
was improving, that the overall index
il 1961 was not very much above that
for 1953-54—the bumper crop year
and he says here:

“This shows that there is progress
as a result of the grow-more-food
efforts of the State Government.
But we must not lose sight of the
fact that agricultural output in
India still continues to be controlled
by monsoons and so modern methods
should be used to put our produc-
tion in this vital sector of our eco-
nomy beyond the wvagaries of
nature.”

Yhis is what he said. And then com-
ing to the prospects for 1962-63, he
sdld:

“I want to draw the attention of
the people of this State to the pos-
sibility of our food production be-
ing below normal.”

He says that the production will be
Welow normal. I shall come to this
sjatter later. Further he says:

“Reports have come to the effect
that paddy producers are holding
on to their paddy stocks, resulting
in appreciable rise in the price of
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paddy compared to the past year.”
And then he said:

“The situation will be met by
drawing on the Central food-stock.”
This is what the Minister said there
in the West Bengal Assembly. At that
time the Government of West Bengal
said that their food deficit was 7
lakhs. Later on it was increased to
17 lakhs in the middle of the
year; in October, it was stated to be
27 lakhs, Mr. Prafulla; Sen declared
that it was 27 lakhs and not less than
that, That is how they approached
the problem. Therefore, West Ben-
gal was plunging into a critical food
situation, but those who  were in-
charged, they took no notice of
it. They had the Defence of India
Rules in their hands which they used
against us, but they did nothing in
order to bring the food situation un-
der control. This is the scandalous
story and I shall have to come back
to it later, when I deal with West
Bengal specifically. In Orissa, in the
beginning of the year—and remember
Orissa is a surplus State—they were
facing difficulties and Mr. Pradhan
there declared that the situation was
assuming alarming proportions,

In Rajasthan, famine conditions pre-
vailed and the Chief Minister, Shri
Sukhadia, declared that 2'8 million
people were affected in his State
as a result of famine conditions. In
Madhya Pradesh, food production
declined by 12 lakh tons and accord-
ing to the Government statements,
Gujarat and Maharashtra also faced
scarcity, also some parts of Bihar and
Uttar Pradesh. These are statements
made by the officials and Ministers
there or by this Government here.
Now, you see that a large number of
States were affected this year either
by famine conditions or by food scar-
city, But do I get any indication of
this picture in the speech made today?
No, nothing of the kind. All is well},
they say, and yet the story is thias,

This certainly does not speak well
of the Government’s analysis and
approach to the situation. And Madage
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Deputy Chairman, this is not acciden-
tal. These developments that took
place over the years were not acci-
dental. This is what I want to say.
The Government wants to explain it
away as being due to the vagaries of
nature. Mr. Mahavir Tyagi coined an
English word and said it was also due
to the “vagarious” policies of the
Government. I am using that expres-
sion for I suppose it is all right. In
English, if a poet can coin a word in
England, we can also do it, I suppose.
In that way we understand it.

Now, Mr, Thomas came with a fan-
tastic statement in the other House and
1 was shocked when I read it. He said
that the rise in prices was because of
the Plan investment in our expendi-
ture. He said this in the Lok Sabha.
Such a statement you will never find
as an accepted proposition in the
report of the Third Plan. I have got
it here and I shall deal with the
question of prices and then I shall
show that the Minister was saying
something which is clearly in contra
diction of what has been stated in th-
Plan.

Therefore, Madam Deputy Chair-
man, what we need today is a much
deeper analysis of the problem. I am
stating these things now because I
ghould like the new Food Minister who
thinks he would be satisfied with a ten-
ure of less than three years, to tackle
the problem in its fundamentals, that
is to say, {.e problem of production,
the problem of distribution and the
problem of prices. These are the
three main fundamentals. On the
food front, there must be a very effec-
tive concentration of attention on the
part of the Government and that is
what I am pleading for here. I have
stood here not to answer all the points
that have been made. They could be
demolished. I have stood up here to
geek a radical reorientation of the
food policy of the Government in
these three vital respects. They are
inter-connected. One is connected
with the other and they should be
taken as an integrated whole. There
should, therefore, be an integrated

.9 DEC. 1563]

Discussion 2660

approach as far as the food questisn
is concerned.

Let us now take up the first ques-
tion, namely, the question of produe-
tion. At the root of this problem
fies this question of, shall we =ay, the
instability in the production, the cyclie
decline in the actual production, and
the chronic gap between production
and the requirements. That i3 what
iz happening and we are never near
stability. In 1948, speaking on the
All India Radio, the Prime Minister,
Shri Jawaharlal Nehru, broadcasting
to the nation sometime in June, to be
exact, on the 27th June, 1948, said
that by December 1952, India would
attain self-sufficiency in food. That
was the promise made to the nation.
Where are we now? After fourteem
or fifteen years, of progress, we are
more or .ess, in the same position.
Some slight improvement may be
there, but we have not turned the
corner. Then, two years ago, we wers
told that by the end of the Fourth
Plan, that is to say, by 1971, the coun-
try would attain self-sufficiency im
foodgrains. We do not hear these
things said here any more. Recently,
Mr. S. K. Patil, during his last visit ¥
the U.S.A. told his American friends
that in a matter of 5 or 10 years we
shall be attaining self-sufficiency in
toodgrains But then, our experts,
according to newspaper reports, ars
saying today that it will take another
20 to 25 years before we can achieve
self-sufficiency in the matter of food.
This is what is reported in the papem.
Therefore, it may take another gens-
ration before we gain self-sufficieney
in food production.

AN Hon, MEMBER:With all this
planning,

Sert BHUPESH GUPTA: That is
what is stated. At this present rate 1
doubt whether in 20 years even, we
will gain self-sufficiency, '

Now, Madam Deputy Chairman, 1
shall touch on what the Prime Minis-
ter said. The trouble with the Prime
Minister is that he says good things
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things he never asks the Minister to
implement those things. Inaugurat-
ing the Agricultural University in
Ludhiana, in the State from which
the present Food Minister comes, the
_Prime Minister said on 8th July, 1963:

“I often hang my head in shame
when I think that a nation with 70
per cent. of its population engaged in
agricuiture, depends on foreign
countries for itg food.”

He was speaking on the {failure to
achieve self-sufficiency. Have you
heard that critical note in the speech
made by the hon. Minister for Food?
No. Self-sufficiency is not to be
talked about now. If it had not been
achieved, then it had better be for-
gotten. Forget it, although the Prime
Minister had reminded us of it. What
am I to do? 1 would like to know
whether other heads will be hung in
shame for not having achieved self-
sufficiency in the matter of food. [
should like to hear from the Food
Minister whether these sentiments
are shared by him or not. I fully
share those sentiments, taken as a
nation and . .

Sart LOKANATH MISRA: And
you don't hold the Prime Minister
responsible for the present food situa-
tion?

Sart BHUPESH GUPTA: Yes, as
the head of the Government he is res-
ponsible, Certainly as the Head of the
Government, he is and that is what I
submit. These are good sentiments
spoken out and then forgotten. Those
sentiments are meant for public con-
sumption; but when it comes to im-
plementation, it is Mr. S. K. Patil who
has the better of the Prime Minister,
not Bhupesh Gupta or somebody else
in this House. That is the position.

This is the position and each year
we have been importing foodgrains
and my calculation, Madam Deputy
Chairman, i¢ that by now we have
imported nearly foodgraing worth two
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thousand crores of rupees. Certainly,
by 1960, it was worth fifteen hundred
crores of rupees and if you take the
recent years, in no year have we
been importing less than one hundred
angd twenty crores of rupees worth of
foodgrains from abroad. I can give
you the figures. In 1959-60, the im-
port was of the order of one hundred
and forty-one crores of rupees; the
next year it wag of the order of one
hundred and ninety-two crores of
rupees; the next year, it was of the
order of rupees one hundred and
twenty-nine crores and in 1962-63, it
was of the order of one hundred and
forty-one crores of rupees. Such is
the position today. We live on P.L.-
480 and yet, at the time of signing
this particular agreement, some years
ago, it was said that that would be
the first and the last, and that after
we got the deliveries wunder that
agreement, of about seventeen million
tons of foodgrains, there would be no
need to have any further agreements
or import. Shri S. K. Patil, got the
Cabinet to sanction the second P.lL.-
480 agreement and we were told that
some more foodgrains would be com-
ing under it and figures have also
now been given. Things have not im-
proved. We go on in the old way, as
far as foodgrain supply is concerned,

in the country

Now, the production part is also
very very important and unless we
make an improvement there, we can-
not get out of the ruts into which we
have fallen but nothing has been done
in that regard too. Initially, for the
Third Plan, the target fixed was one
hundred and ten million tons but it
was suddenly reduced to a hundred
million tons. Now, we have not
achieved even the target of eighty
million tons and there are only two
years to go. Am I to believe that in
the next two years we are going to
achieve the Plan target? No, not at
all, It would be very lucky for us if
we could somehow or the other attain
eighty or eighty-two million tons.
Therefore, we shall be below the tar-
get fo the extent of eighteen to twenty
million tons., This is the prospect and
even this depleted target, reduced
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target will not be achieveq and the
shortzall wiil be of the order of about
eighteen to twenty million tons. That
18 the problem.

Now, with resard to production, if
vou take th. .ast few years, you will
Gnd that instability in production has
been the main theme. In 1957-58,
production of foodgrains went down
by 6.7 per cent.; in 1960, it went down
by 3.9 per cent. and in 1962-63, it has
fallen by two million tons compaired
to the previous year. Therefore, in
these six years, we have three years
where there has been decline in pro-
duction. This is a sign of instability,
sign of stagnation, certainly is not a
sign which one can write home gbout
and the Minister should so eloguently
talk. Rice production has fallen in
the year under discussion from 34
million tons to 31 million tons and in
We.t Bengal alone they say that the
aeficit is twenty lakh tons less. Now,
the deficit is there. I am taking the
Central Government figures. Rice
makes for fifty per cent; of course,
other cereals are also there and,
therefore, there is such a fall in rice
production; it affects the entire food
front.

Now, what is the solution for this?
How are we to increase production?
No suggestion has come from that
side. 1 should like to know whether
there will be any re-thinking on this
question. We hear talks about land
reforms and so on but the crux of the
matter certainly is agrarian reforms
and agrarian relations and this brings
me to the question of agrarian re-
forms. As long as three per cent. of
the people in the villages hold thirty
per cent. of the land under cultiva-
tion, you cannot have incentive there.
Production will continue to stagnate
in this manner and we cannot get out
of the stagnation even if for some
seasonal reasons food production goes
up in a particular year. Seventy per
cent, of the agrarian population has
either no land or has uneconomic
holdings. This has been pointed.
How to change this picture is not for
me to repeat here. We can do g0
only by going into the question of
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agrarian relations and yet we find
that in the Kerala Assembly recently
the old Agrarian Reforms Act has
been amended, modified and replaced
by another by the Congress Govern-
ment in which rents have been raised
considerably for one thing and
secondly, wider scope has been given
for eviction, because in the exempted
category larger sections of people
have been brought in, including the
landlords and so on.

in the country

This is what is happening in the
country and I do not think, if you
pursue this policy, we can evor make
a turn in the situation by way of
substantial improvement. We cannot
do so. We do not require either a
Plan or a Food Minister to have a
good monsoon, or rains. Rains will
come., They are not contingent upon
having this or that gentleman or
Minister in-charge of the Food Minis~
try fortunately; otherwise, there
would perhaps have been difficulties
in having rains also. I do realise this.
We know that when you plan you take
into account not only the good days,
forgetting the bad days. In fact, when
you set a target of a hundred million
tons, you certainly did not overlook
the fact that there might be some bad
days. Then, why do you come and
tell us that production of foodgrain
has not come up because of bad
weather? Am I to understand that
the Planning Commission and the
Government did not have any concern
about this matter, did not take into
account that in our country sometimes
rains come and sometimes rains do
not come in the way that they should?
There is what is called the vagary of
nature. This is, therefore, a lame
excuse. It Is an attempt to cover a
basic policy failure on the part of the
Government. We should get the food
policy to be based on a minimum
stable production. If you think that
we need eighty million tons or ninety-
two million tons of foodgrains for the
people, we must see that this becomes
the minimum, failure of rain or what-
ever may be the other vagaries of na-
ture. We at least must state that this
much we are going to have. No, their
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line is not that and yet, if the rains
are good, if production is good, they
disgorge the statistics to take credit
for the rains and when bad weather
eomes, they just brush this aside and
say, “What can we do? The gods have
not favoured us.” Well, I think this
eertainly is not a responsible approach
on the part of Government.

Surt LOKANATH MISRA: That is
what we call failure of planning.

Surr BHUPESH GUPTA: No, you
object to the very Plan. There is no
trouble with the Plan but the trouble
is with the difficulties in the Plan, the
trouble is with those who are imple-
menting the Plan. - .

SErRt LOKANATH MISRA: That is
what we say.

Surr BHUPESH GUPTA: No, you do
not say that. Hpwever, Madam Deputy
Chairman, I sa? here that we need an
orientation of the policy with regard
t0 land. We want land to be given to
the tillers of the soil. Fourteen years
of Dbitter experience and national
shame which the Prime Minister ex-
pressed have convinced everybody that
unless we take courage in both hands
and bring about radical agrarian re-
forms it would not be possible for
India to attain the objective of self-
sufficiency in foodgrains.

Now, let us come to the question of
distribution. The problem arises un-
doubtedly from an overall deficit. Mr.
8. K, Patil would have us believe that
it is only of the order of four per
eent. and that that is creating all the
tfrouble. I do not know what is the
everall deflcit but the concentration of
land in the hands of the few, as I said
three per cent. of the population con-
trolling thirty per cent. of the cul-
tivable land, is really the basic cause
for food falling into the hands of
profiteers and traders. Because these
people at the top in the wvillages are
again linked up with the profiteers and
speculators, that is how the market-
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able surplus which may be one-third
or one-fourth of the gross output goss
not into proper channels of distribu-
tion but into black and subterranean
channels of distribution and into the
stocks of the hoarders. And the pri-
vate banks are helping the process by
reckless credit expansion, not in favour
o! the producer in the sense ol the
tiller of the soil or in favour of the
co-operatives but advancing moneys
ot the order of Rs. 132 crores {o the
profiteers and speculators. So the
banks come into the picture but the
hon. Minister does not say this. Yet
the Finance Ministry in its note has
maintained that there has taken place
credit expansion and quite a good part
of it has gone to speculation in food-
grains and so on. I should like thiw
fact to be admitted by the Food Minis-
ter and I should have liked him to
tell us exactly how he is going to
change this situation in this respeet.
Therefore, in the wery nature of agra-
rian relations we have this institution
of profiteering. The distribution of
foodgrains should have been under-
taken by the Government but here we
heard a lecture today. I do not know
if they read the Five Year Plan which
they themselves wrote. 1 did not pre-
pare this Five VYear Plan. 1 would
invite the attention of hon, Members
to Chapter VII, page 13 of the Plan.
The concluding portion of that Chap-
ter says: .

“It ie, therefore, envisaged that
Government would set up and pro-
mote the necessary co-operative and
State agencies for purchase and
sale of foodgrains at appropriate
stages so ag to strengthen its power
to influence the course of prices and
to prevent anti-social activities like
hoarding and profiteering from get-
ting the upper hand.”

This is what the Plan has said. In
this Chapter it is also said that there

should be continuous purchase and
sale over a wide front. I am using
the words of the Plan. They have

also further suggested more and more
addition to domestic purchases as pro-
duction increases. What was the Hue
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of the Planning Commission? If food
production goes up, purchase more
and more, purchase on a wider front,
eater th: iaarket, employ all the
agencie, 4..d help ihe co-operatives.
This is the line given by the Planning
Commission. Have they implemented
it? T would like to know what they
have done. I say that they have not
implemented it but on the contrary
they have gone in the opposite direc-
tion. Mr, S. K. Patil publicly an-
nounced that State trading was na
good and it was buried. In his Bom-
bay speech he said that it was dead
sad gone. And when the Flanning
Commission suggested ‘vou fix a mini-
mum price’ he said, ‘No, a minimum
prica should not be fixed’. The Plan-
ning Commission suggested to the Food
Ministry to go in for internal procure-
ment and then they procured only 65
lakh tons as against a target of 15
million tons. Even in this respect the
Government did not carry out the
very modest suggestions of the Plan-
ning Commission and did not attempt
to achieve the target set by them-
selves. Therefore, I say it is on that
score that failure has taken place.

I want to point out to the House
that the Planning Commission is being
ignored, their recommendations  are
being ignored. What is the use of
having a Plan if we do not implement
ite basic and important suggestions?
What he said, on the other hand, to-
day is amazing. He says that we
should adjust ourselves to the rising
prices, whereas the Third Five Year
Plan says that everything should be
done to control, to bring down prices
and, in that connection, makes many
suggestions as to how to bring down
the prices or check the prices. Which
am I to believe, the Minister’s speech
or the Third Five Year Plan? If you
think that T have to believe the Minis-
ter's speech, then tear off these pages
from the Planning Commission’s Re-
port. Why fuss about all this? What
ig the use of writing all these things
here in the Plan and getting the
Parllament to pass it if later on the
Ministers were to ignore and violate
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all the solemn commitments to the
nation and Parliament? 1 should like
to krow the answer from the hon.
Minister, sitting there, in this matter.

in the country

State trading in foodgrains is sug-
gested now, I, find by Mr., Malaviya
in public speeches and even by other
Congress members but in the other
House the hon. Minister said, ‘My ap-
proach in this matter is pragmatic’
Yes; your pragmatism is pregnant
with the possibilities for hoarders and
speculators. I do not want this kind
of pragmatism. This is another way
of saying, ‘I shail not go in for it; {
shall stick to the position which has
been decided by Mr. S. K. Patil’ I
would like the hon. Minister here te
tell us where we stand with regard
to State trading. Does he or does he
not consider that State trading has am
important part to bring about an im-
provement in the system of distribu-
tion and in ensuring that whatever we
produce is put to the best use instead
of being diverted in large quantities
in the hands of speculators? A clear
stand is needed today and I would
ask hon. Members opposite to  state
clearly that Stite trading has an im-
portant role to play. We refer to the
Asoka Mehta C~mmittee’s Report. I de
not agree with some of the
things said there but it did make
certain suggestions and the hon, Mi-
nister said in the other House that
somewhere we stand between laisser
faire and State trading. Where do
we stand? We would like to know
clearly

In this connection, I would like to
invite the attention of the hon. Minis-
ter to what is happening in Bengal.
In the editorial of ‘Amrita Bazar
Patrika’ of 6th December, it is stated
that unless the Government comes
forward to procure rice at a reason-
ably fair price direct from the cultiva-
tors, the new crop will, within a few
weeks, go to augment the jotedars and
the wholesalers. The Government is
powerless to deal with the matter and
the whole game is being managed.
This is what is sald by a paper which
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is owned by one of the Ministers ot
the West Bengal Government, Mr.
Tarun Kanti Ghosh, Minister in-charge
of Industry, not by a Communist
paper or an opposition paper. Yet we
find there is no effort made to procure
rice in West Bengal. At least in the
surplus areas rice should be bought
although the state as a whole 18 deficit
taday.

Now, I come to fair price shops. In
1962, there werag 46,669 fair price shops
and in 1983 the number has gone up
to 56,209 and the Minister takes com-
fort in the fact that he has increased
it by ten thousand. But are they ade-
quate? Can they control the situation?
If the intention of having fair price
shops is to ensure supplies and also to
have control over the market, then
certainly India needs many more fair
price shops than these 56,000, Yet
from this little achievement—it 1is
hardly an achievement—the hon. Mi-
nister seeks to take a lot of personéi
comfort. I do not like this kind of
approach to be supported by Parlia-
ment. We nezd many more fair price
shops. As far as distribution is con-
cerned, we know the stocks are going
into the hands of profiteers and we
cannot control it. Mr. Ajit Prasad
Jain said very clearly while making a
speech at the Agricultural in February
and laid emphasis on this aspect of the
matter. T would draw the attention of
the hon, Minister to what he said.
He gaid:

“In the Second Plan however it
(foodgrains production) was relegat-
ed to the background. Not only the
initial allocations were meagre but
the targets of production ot both
foodgrains and cash crops were
raised without any new additional
allocations being made. This caused
a severe sethack to agriculture which
during the last two years had re-
mained stagnant”

He was speaking in February 1983 and,
therefore, according to him the situa~
tion in 1961 and 1982 had remained
stagnant. This is a certain statement
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of a former Food Minister of the coum-
try.

4 P.M,

We have foodgrains production and
distribution and in the scheme of dis-
tribution we must give a fair price %o
the producer, to the peasant, At the
same time, we must operate in the
market on a large scale and that can
be done only through State trading
and other agencies, in order that we
can buy and sell foodgrains on a
much wider scale. Their solution is
buffer stock. We are told now that
they are going to build a buffer stock
of 4 million tons of foodgrains, out of
which two million tons will be com~
prised of rice. We are told that will
solve the problem. This, again, is a
wrong approach. I would ask the hon.
Minister to give up this buffer stock
approach. Not that we do not need
buffer stock. We need it. These are
supplementary  things. These are
secondary things, a second line of de-
fence against a bad day. These are
not measures on which we can pin our
main policies. That we cannot do.
But Mr. S. K. Patil thought that buffer
stock would do the trick. It has not
done it.

As far as the price is concerred, T
was again surprised how he juggled
the figures with regard to prices. There
again, because he gives his statistics,
I will give the statistics from their
book which he had not given. If vyou
take 1952-53 as the base year, in 1956
the price of food grains was 80°8.
Having declined, compared to the pre-
vious year, in 1961, it rose to 117. I
refer to food articles. That means
plus 26'7. It went up by 26-7 points.
As far as cereals are concerned, the
prices rose in 1961. It went up by
16'7 points. A rise has taken pluce
in 1962, compared to 1961, as admitied
by the Government. In October 1968,
the figure is 133-1. Therefore, there
is a continuous rise. If you take for
the food articles the base year ag 1939,
in Julvy 1962 the price or food grains
was 533 points and in July 1963 it was
531 points, If you take one year,
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September 1962 and September 1963,
the rise in the price of rice which has
taken place is of the order of 14-4 per
cent. compared to 5 per cent. in the
corresponding period in the previcus,
year. These are all official figures.
They are not given here. They sare
not properly presented in order to
draw a realistic picture of the situa-
tion. Therefore, Isay, there is npo point
in trying to make out that price rise
is not taking place.

Here, I must come, before I touch
sugar and finish, to the problem of
West Bengal. I do not wish to take
the time of the House about West
Bengal because I am discussing the
general food policy. I have demand-
ed agrarian relations to be changed
and improved. I have demanded that
there should be State trading in food-
grains and they should start it. I de-
mand that the price line should be
held. I further say that there cannot
be any reconciliation with the false
thesis that if development takes place,
there should be a rise in prices. This
is rejected by the Planning Commis-
sion. We cannot accept it today. When
there is scarcity, there is a rise in
prices and you support it. When there
is a bumper crop, there is a rise in
prices and you support that also. You
are running with the hare and hunt-
ing with the hound. We would like
the Government to stop such things—-
once and for all and implement the
recommendations of the Planning
Commission in this regard and take
advantage of the rise in production
with a view to procuring more stocks
and build up domestic gtocks also,
under the control of the Govern-
ment, in order that they can control
the entire market operations better.
Ang that is possible only when you
go in for State trading So much so in
the matter of distribution I am dis-
tressed to draw the attention of the
House to one little thing, how some-
times things are done, Co-operatives
are supposed to distribute things better
to the consumer. They gave licences,
permits, to certain concerns here for
gur to be imported from Uttar Pra-
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desh, The Delhi State, Central
Co-operative Stores were given a
permit to  import 300 tons and
another wholesale consumer stores
200 tons. They were asked to
import 200 tons. I find that, having
imported it, the Delhi State Cent-
ral Co-operative Stores were sell-
ing a quintal of gur at Rs, 85, whereas
I find that another concerrn, the
Shahdara Gur and Khandsari Syndi-
cate, a trading concern, was selling it
at Rs. 87 per quintal, the price fixed
by the Director-General of Civil Sup~
plies. In other words, this co-opera-
tive was making a profit of Rs. 18
per quintal compared to the price at
which the trade was selling it in the
open market. I do not know how it
happened. I have got photostat copies
of the two cash memos. One of them,
the Delhi State Central Co-operative
Stores, Ltd, No. 442, shows that it
was being sold at Rs. 85. I have got
also cash memo No. 58 of the Shahdara
Gur and Khandsari Syndicate which
shows that they were seliing it at
Rs. 67. I am told that an important
Congress leader is associated with this
co-operative, as the Chairman, and
he seems to have said in the Lok
Sabha that he was sad to sell it at a
higher price—it is interesiing and in
his speech he said—because the cost
of gur transport to the Store came to
from Rs. 6 to Rs. 8 per quintal. That
included the money that had to be
paid for getting wagons. I should like
to know whv money should have been
paid for getting wagons. Is it bribe?
Then, it stands to veason that sn im-
portant Congress leader was  giving
bribe or his co-operative stcre was
giving bribe to the railway authorities.
We do not know why we have
to make additional expenditure for
getting wagons. Some day we
will have tfo spend some money
for Dbuying a ticket, also, apart
from the price of the ticket. This is
the position. Well, I say this in sor-
row. Co-operative is a good thing but
co-operatives should not behave in this
manner. We are all for co-vperatives
and promotion of co-operatives and
certainly the Government should look
into the matter and tell these people
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that they should not behave like this.
Ag far as the co-operatives are con-
cerned, they are supposed to sel] at a
a@peaper price to the consumer and
they are for the benefit of the consu-
mer and they are meant to prevent
food being speculated upon, or falling
into wrong hands, private traders and
80 on.

As far as Calcutta is concerned, gome
reference has been made. A’l [ can
say is that Calcutta saved you, in the
sensg Mr. Prafulla Sen first said the
deficit was 7 lakh tons. Then he said
17 lakh tons. Suddenly, in the middle
of the year he said the deficit was 27
lakh tons and that at once came as
something which enabled and encour-
aged these people to hoard stocks, The
traders and so on hoarded the stocks.
While he was saying that the deficit
was 27 Jakh tons, he said Bengal had
mo food crisis at that time. Prices
were going up. Nothing woald be
done, When the people asked him, he
weid that the trade was behaving well
and there were plenty of stocks. 1
have got all the guotations with me
of his speeches from newspaper cut-
tings. I am not mentioning them. But
then when the price rose te Rs. 55
the people came forward ana compel-~
led the godown keepers and the tra-
ders to disgorge 200 maunds of food-
grains at Rs. 35 per maund. Only
after that the West Bengal Chief Mi-
nister came to what is called a gentle-
man’s agreement with these traders
who held stocks illegally in this man-
ner and tried to starve the people
of Calcutta, to fix a minimum price
of Rs 35, instead of fixing it at Rs. 25
or 26. He thought that now that the
people had got it, all right. et me fix
it at that. He did not take into ac-
count the consume>s’ interest. It was
his dutv to apply the Defence of India
Rules or other emergency regulations
or the Essential Commodities Act in
order to compel these people to dis-
gorge their stock at the proper prices
which are sanctioned by law and
which are sanctioned by the Govern-
ment of India. I should like to know
-what the Government did in the mat-
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ter. Was there any enquiry as to
why such a thing happened? I do not
think that we need a Centraj Minister
here only to supply rice and wheat to
West Bengal or other States. That
should be done. But for that we need
a goad godown keeper or storekeeper.
We do not need a Minister for it, We
need a Minister for regulating and
guiding policies, for seeing tnat policies
are implemented, for seeing that pro-
per directions in line with the Plan
are given and are carried cut by the
State Governments, Nothing of the
kind was done. 1 ihink the Central
Government failed in that rezpect also.
The West Bengal Government tries to
get away by putting the blaige on the
Central Government 'or suggesting that
the Central Government had not{ done
its part. Anyhow the Central Govern-
ment’s duty was to see that the
Essential Commodities Act was ured in
order to discourage the hidden stocks,
and up to now nothing is being done.

I demand for West Bengal adequate
supplies, I demand that much greater
supplies should be given Lecause it is
a deficit State. Regarding Calcutta, it
is the responsibility of the entire coun-
try, and because of the division to
jute production the food pruduction
has gone down. If we had stuck to
food production on the land which had
been diverted to jute production, West
Bengal’s production would nave been
much better. But jute has to te pro-
duced in order to earn foreign ex-
change for the overall needs of the
economy. If that is so, the Central
Government should render greater as-
sistance to it. But at the same time I
woulg like the Central Government to
go into the question of West Bengal's
food policies and sce kow they are
being administered, because that as-
pect has to be borne n mind.

As far as sugar i¢ ccneerned, I do
not wish to say very much. All I say
here is that our target of 33 lakh tons
will not be attained. That is number
one. Mr. Ajit Prasad Jain wag right
when he gaid that the Government
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should thank itself if it could achieve
27 lakh tons instead of 33 lakh ioms.
The sugar production fell to 21 lakh
tons and at the same time they were
embarking upon heavy export 'of sugar
denying the consumer that article.
Denying it to the people they were
exporting it by giving subsidies to
the sugar industry amounting to Rs. 15
crores in order to earn a foreign ex-
change equivalent to Rs. 11 crores.
This was said by Mr. Thomas in the
Lok Sabha in reply to a Starred Ques-
tion. The number of the question I
can give, but I do not wish to give
it here. Such is the position. ‘There-
fore, today it is not enough to tell us
that you are earning foreign exchange,
You are denying the people sugar
which they need. It is a very vital
consumer article, and you cannot play
with that article. If foreign exchange
is short, we have to devise other
means. On the one hand you are
subsidising the sugar industry who are
cheating the Government, defrauding
the Government and the consumers,
and on the other hand you are trying
to make out that this export is
essential for the overall needs of the
economy. Shri Ajit Prasad Jain was
quite right when he warned that there
should be caution in the matter of
export of sugar from our country.

I suggest, therefore, that some of
the sugar industries should be taken
over under the Industries Develop-
ment and Regulation Act. That should
be done. They are cheating, Cane is
lying idle, this is what I say, and this
is what is admitted by the Government
and the Uttar Pradesh Government.
What did they do? They fixed the
sugar quota on the basis of income.
Can you imagine such a thing? Rich
people will eat sugar, other  people
cannot eat sugar unless they fall in
the higher income category. That law
is taken away, I know, but you can
see the mentality when they fix guch
things. They are denying a just price
to the sugar-cane grower. Two rupees
minimum price should be fixed for the
grower in Uttar Pradesh and Bihar,
That is absolutely essential today.
Enough pampering of the industry has
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been done. They have cheated the
Government by all kindsof manipula-
tion. They are not paying the income-
tax due from them. They are deny-
ing what is the just price to the cane
growers and trying to hold the coun-
try to ransom as far as sugar is con-
cerned. But you are not taking action
against them. I demand action against
these sugar mill owners for behaving
in this manner. I want to suggest the
nationalisation of the sugar industry.
Consider it. At least use the powers
under the Industries Development and
Regulation Act to take over the sugar
mills which are not making renova-
tions and at the same time getting
the subsidies which are not utilised
for the machineries properly, the
recovery from where is very small,
and these are considerations which
the Government should take into ao-
count,

Madam Deputy Chairman, I do no$
wish 0 say anything more. 1 think
that we have reached the stage when
we must give up talking in routine
terms. Routine questions and routine
replies are not enough today. Statisti-
cal jugglery on this side or that side
would not do. The fact remains that
we cannot attain the target and we
shall be behind it in a very big way.
It has been suggested that by the end
of 1971, taking into account the growth
of population, we might be needing
130 million tons vf foodgrains. How
on earth are we going to achieve that
target it we go on at the present rate?
I should like to know that from the
Minister. If we cannot attain that
target, it will not be merely hunger
and scarcity or famine conditions in
the country but the rate of growth
will come down still further. Tt will
have an adverse effect on the economy
as a whole, and the Prime Minister,
I think, is quite right when he said
that we go up or down with the agri-
culture, because it counts for nearly 50
per cent, of our national income. Look
after that, 50 per cent, of our national
income in a proper wav, throuch &
proper policy, and much will have
looked after itself. Look after this
sector of our economy with greater



Food situaiion

2677
[Shri Bhupesh Gupta.]

attention, with vigorous policies. Only
then can we get out of the rut and
make a better impact on the situation.
Solving the food crisis certainly does
not lie, however important it may be,
in either building up buffer stock or
giving occasional supplies. Solving
the food crisis lies in increasing agri-
cultural production, both the yield per
acre and generally, and at the same
time in seeing that whatever is produc-
od goes to the consumer while giving
a fair price to those who till the soil.

The price factor, as I have said, is
very important. Price Stabilisation
Committee or whatever you call it,
have that, or any other arrangement,
but the prices have to be brought
under control; and food prices cannot
be controlled today unless we decide
in a firm way to go in for large-scale
State trading in foodgrains, which is
the crying need of the hour. Thank
‘you. .

Suri M, GOVINDA REDDY (My-
sore): Madam Deputy Chairman, 1
wish to thank the Minister of Food
for giving us this opportunity of con-
sidering the food situation, and I wish
to thank him also for the very high
and handsome compliments he had
paid for the deliberations by this
House. In his very lucid and very
elaborate speech he has explained to
us as to how this situation in the re-
cent months has come to occupy our
minds and our attention. He has told
us that this shortfall was unexpected,
and he has given the reasons for it.
He has explained how this shortfall
has been responsible for this situation.
Whereas in 1961-62, we had a total
production of 797 million tons, in
1962-63, it fell to 77'5 million tons.
In rice alone the production fell by
2:8 million tons. Since by far the
larger section in this country consumes
rice and gince we had such a heavy
shortfall in rice, naturally people began
to feel that there was scarcity in food-
graing, whereag there was no scarcity
of foodegrains in other kinds, for ins-
tance, in millets and cereals.
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Now, the Government have tried to
make the best of the situation by
coping, with it, by alloting more and
more quotas of rice and wheat to the
States which were hit hard, including
the hon. Communist Party leader’s
State, West Bengal, and by opening
more and more fair price shops as the
situation demanded. Up to March
1963, there were 47,700 fair price shops.
By the end of June, the fair price
shops increased to 51,800, and by the
end of September it went up to 56,300.
This can by no means be termed as
negligible, They have been able to
enlarge the scope of the fair price
shops as our resources and means could
afford. The supplied of wheat and
rice up to the end of October have
been 956,000 tons, as against 721,000
tons for the corresponding period in
the previous year. That shows that
the Government have been very much
alive to the situation and that they
have tried their best to send more
supplies.

Surt A. M. THOMAS: Not millions,
lakh tons.

Sart M. GOVINDA REDDY: Sorry,
I stand corrected. Rice in lakh tons,
wheat in million tons.

Now, the hon, Shri Bhupesh Gupta
was saying, “I demand for West
Bengal, West Bengal has been neglect-
ed.” Well, those coming from the
deficit States can justifiably envy the
favourable situation of West Bengal
vis-a-vis the Government supplies. If
I give certain figures, it will be very
clear to the House., The supply of
wheat from January to October, 1963,
to West Bengal has been 892 thousand
tons, whereas during the last year for
the corresponding period, it was 538
thousand tons. I am taking the highest
figure of supplies. The next highest
was Bihar which got 359 thousand
tons. Whereas it was 359 thousand
tons for the whole of Bihar, for West
Bengal it was 892 thousand tons, and
for U.P., which has a very thick popu-
lation, the supply for the same period
was 358 thousand tons. And my
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friends here still say, “You have neg-
lected West Bengal.” We have got a
grievance against the Government for
being partial to West Bengal, althougn
the situation in West Bengal perhaps
did demand that measure of generosity
from the Government. Now, in re-
gard to the fair price shops, in West
Bengal, the number of {air price shops
up to date has been 11,997, whereas
the next highest figure is in Maharash-
tra. That is only 9,294. In Bihar, it
is 8,880 whereas in Kerala, which iIs
also a deficit State, the number is only
6,371. So, these figures show very
clearly that the Government have done
well by West Bengal and West Bengal
has no grievance. Perhaps, if the
Government’s resources permitted,
they would have supplied more to
West Bengal than to other States be-
cause West Bengal shouts louder and
Calcutta shouts louder.

AN Hon, MEMBER: Loudest.

Surt M, GOVINDA REDI}Y: Yes,
loudest. I stand corrected.

Well, the hon, Minister of Food has
told us at very great length as to how
this unprecedented situation will be
overcome by him. He says that apart
from other measures that he is taking,
he will be building up a buffer stock
of four million tons of wheat and two
million tons of rice. Perhaps, this
will be by procurement. My own ex-
perience in the matter of procure-
ment has been that the Government
has to be cautious. They will have to
build up buffer stocks. I quite see
the point because in order to counter-
balance any deficit from the expected
estimates and on account of vagaries
of nature, they will have to have a
buffer stock but this buffer stock has
to be very carefully planned. Now,
I read somewhere that there would he
compulsory procurement in Andhra
Pradesh and Madhya Pradesh, 1 do
not know if this is right. X this is
right, T wish to give a word of cau-
tion. This procurement has to be pro-
ceeded with with great caution be-
cause if you procure in a particular
State rather heavily, it tends to in-

[9 DEC. 1863 ]

in the country 2680

crease the prices of those foodgrains
in that very State. That has been
the experience of the States where
procurement has taken place. If pro-
curement is necessary, well, let them
go slow about it, taking great care
to see that this procurement does not
give a spurt to any rise in prices in
those States. The situation that we
have to consider today is not this
temporary situation which we have
today but a permanent situation.

The food situation has been eluding
solution for a long time. We have
had deficits for a long time. We

have had to import three to five
million tons a year. In a country
which has about 300 to 320 million

acres under crop each year, where 66
per cent. of the population at least is
engaged in active agriculture, this
sharp shortfall shoulq not have been
there. It is a challenge to us, it is a
challenge to the whole population, It is
a challenge as well to Shri Bhupesh
Gupta, to the patriotism of his party,
to people who say that unnecessarily
a scare should not be created and it is
their bounden duty to see that they
help in the process of increasing agri-
cultural production, food production.
It is a challenge not only to the Gov-
ernrhent, it is a challenge to the people
as well it is a challenge to our intel-
ligence, it is a challenga to the
intelligence of the Government de-
partments, it is a challenge to the
efficiency of the Ministers, it is a

challenge to the patriotism of the
people as well. We have to accept
this challenge. After all, you can-

not go on continuing imports from
foreign countries, Imports may not
be always to our disadvantage as 1
am going to show.

As the House knows, P.L. 480 is not
entirely to our disadvantage because
those P.L., 480 funds are used or de-
posited within the country, and are
used to our Dbenefit on a cor-
responding amount being deposited
by the Government. Although
in the food account, they are a debit,
for the country they are an asset be-
cause they got spent for the use of
the country, for libraries, for univer-

} !
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sities and for other things. So, in
that way, it has not been a disadvant-
age but the very fact that we import
foodgrains 1s a challenge to us, which
challenge must be met, There was In
1959, I think, a Ford Foundation team
which went into this, They called it
a crisis, a food crisigs in India, the
Indian food crisis, and they submit-
ted a report. And they say that free-
dom for India does not count much if
there is no freedom of food. If
people do not have food, they do not
value their freedom so much. They
even barter away their freedom for
food. There have been instances.
Therefore, they suggested that we
should tackle this food problem on an
all-out emergency basis. They have
recommended  additional, adequate
funds. They have recommended top
priority and the Government have
given earnest consideration to this.

As the House knows, the Prime
Minister sent out a circular to all the
States two or three years ago request-
ing that the portfolio of agriculture in
the States should not be neglected,
they should be entrusted to an im-
portant Minister. And I think the
National Development Council con-
sidered this question and they said
that as far as possible the Chief
Ministers in the States should handle
the portfolioc themselves. And then
they have started a Food Production
Board in the Cabinet itself at the Cen-
tre, and the National Development
Council has decided that an Agricul-
tural Production Board should be
started in each State with the Chiet
Minister as the Chairman, and an
Agricultural Production Co-ordination
Committee or Board should be start-
ed in each State with the Chiet Sec-
retary as the Chairman. They have
started an Agricultural Machinery
Board for supplying machinery, They
have taken many steps in addition to
the normal measures. The Govern-
ment have been doing their very best
in .us regard. But with all that—
we have exceeded a little in the
Secong Plan our targets of food pro-
duction—it is not kept up in the first
two or three years of the Third Plan,
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and we doubt very much whether
the progress and achievement of the
Second Plan could be kept up in the
Third Plan as well, unless earnest and
vigorous attempts are made. 1 wish
to throw out my own suggestions in
this regard. They may not be very
Pleasant but I wish to be excused be-
cause 1 am speaking from experience.

Madam, the first thing is—and the
Government would, I think, agree—
that so far as the producing agency 18
concerned, its voluntary interest and
1ts enthusiasm must be won. For
instance, in industrial labour relations,
we go outl of the way to invite labour
and give it even participation in the
management and to do everything for
1abour. This is just to see that the
industrial relations are good and the
industrial output will be increasing
day by day. ‘Should we not show
some consideration for this producing
agency, namely, the farmer? Mr.
Thomas hag shown—I am very grate-
ful to him—how agricultural products,
even today, even at these increased
prices, are not paying to the agricul-
turist. He has shown that very cor-
rectly, and everyone who has inti-
mate connection with agriculture at
least will agree with that, and if at
all anything, that is an underestimate,
not an over-estimate. When that is
80, how can we expect the farmer to
produce unless he is enthused?

Well, Madam, in the nation’s
councils the farmer is nobody. The
Planning Commission, which is over-
weighed on the gide of theory, has
nobody to assist it in this regard, one
who can bring to bear practical ex-
perience of rural conditions, of vil-
lage life and of agricultural condi-
tions on the deliberations of the Plan-
ning Commission. This I have been
urging time and again all these eleven
yvears that I have been here. But
still it has not appealed to the Gov-
ernment, and 1 think that, it this
question has to be solved, then the
Government have to give the farmers
a place; the farmers must know that
they have an equal interest in the
country’s councils, an equal place in
the country’s councils. There are
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Import Councils; there is no farmer
represented. There are Export
Councils; there is no farmer repre-
sented. Madam, I once wrote a letter
to the Prime Minister about this and
he sent it on to the concerned Minis-
ter, and the concerned Minister said.
“Why should the farmer be repre-
sented?” Now, don’t you know that
when a commodity has suddenly to
be exported, its price goes up in the
market, and when you stop its export

Food situation

its price falls? Supposing now
groundnut exports are suddenly
stopped. Well, before that, because a

certain price for groundnut is prevail-
ing, I wish to grow groundnuts think-
ing that I will get a good price for it.
But by the time the crop comes 1nto
my hand, its export will have been
stopped. The market will be down,
and I lose, so that there is no relation
between export and the farmer’s in-
terest. This has to be considered.

There are several commodity com-
mittees; I do not know on how many
farmers are represented, and if any-
body does represent the farmer, it will
be only an urban man representing the
farmers. This the Government have
to earnestly consider. There is the
difficulty as to how to choose a farmer,
which I quite see, whereas in labour
there are labour unions and they can
easily be represented, Farmers cannot
so easily be selected—I quite see—but
make a beginning. Select a known
man, a man who has got agricultural
interest, and you will see that the
farmers will get interested; they will
organise themselves and they will take
a co-operative line. Now one may
ask, “Are we not doing enough for
the farmer? And should not the
farmer be greatful”. It is true that
the Government are spending in a
hundred ways for the farmers. But
have the Government ever taken care
to see that all the ameliorative mea-
sures reach the farmer in the form
the Government intend them to be?
To mention only one instance, Gov-
ernment give agricultural credit, Gov-
ernment supply credit to agricultural
co-operative societies, And here,
Madam, when they borrow at 3 to
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4} per cent. interest, they lend to
farmers at 9 to 12 per cent. There
have been Instances where they lend
at 9 to 12 per cent. interest, Where
is the good? Which farmer will be
grateful? And by taking that loan
he will be spending at least one-tenth
of the money to bribe the people con-
cerned, same with regard to fertili-
sers-—no farmer gets fertilisers at the
cost price; same with regard to agri-
cultural implements, So, why should
the farmer feel grateful when what
he gets, he gets just as they would
otherwise get in the black market? I
am grateful to the Government for
evolving all these schemes, but 1 am
very sorry, am distressed to see that
the Government have not followed up
to see how these schemes are execut-
ed, whether the benefits of these
schemes are going to the farmer in a
full measure, They are not, and this
is a very important question the Gov-
ernment should think of and should
go at. " |A

The other point which I would like
very humbly to represent to the Gov-
ernment is this. We have cultivated
in our services an attitude of, what I
should say, Mughal courtiership, that
is to say, I must please my superior;
my superior must please his superior,
and so on, regardless of truth. And
this is a tendency which is there.
Therefore the Ministry, at no time,
can get at the exact and actual truth.
I can give you a number of instances,
if not in the fleld of agriculture, in
other fields, where wrong estimates
have been given, wrong figures have
been given, which they cannot sup-
port, and where crores of rupees have
been spent on those estimates. I do
not mean to say that they were pur-
posely given. My point is to say
that the subordinates are not en-
couraged to give their independent
judgement. In a foreign country, a
superior officer——I have seen and have
some experience with some firms—
whenever there is a scheme, he calls
for the man concerned--he is a sub-
ordinate—and asks, “Hello Jim, what
do you think of this?” He takeg his
advrce. If he agrees with the gdvice
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tendered, well and good. Ang if he
does not agree, “All right, Jim, I have
heard you You do like this”, he will
say But here ‘No’, subordinate
counselg are not taken into considera-
tion, and if a subordinate has the
temerity to advise, to suggest, then
that will be taken as mpertinence
Now, we have to encourage the ten-
dency of truthfulness in the services. If
our services have to be useful, parti-
cularly 1n a field like agriculture,
truthfulness has to be encouraged;
otherwise you will never get true re-
turns 1 know how m the Commu-
nity Development Blocks—I have got
to examine the accounts, I have gone
to several of them—wrong, untruth-
ful accounts are given 1t 3s not be-
cause they want to give false ac-
counts, they want tfo please their
superior, because they think their ad-
vancing 1n their service depends upon
then pleasing their superior Well,
this attitude must be discouraged,
this must be given attentijon to, 1t
should not be ignored; I am speaking
from experience and I think most of
the Members will agree with me 1in
this regard, and this fruthfulness must
be encouraged

And then the food habits must
change  Well, the Government have
been experiencing food shortage, food
difficulty, for all these years, bui no
propaganda 1s being carried on for
changing the food habits 1 find fiom
Mr Thomas’s speech elsewhere that
there 1s no elasticity 1n our Zfood
habits, that 1s to say, if we are used
to rice alone, we want rice alone
Even when rice 18 not available, we
would rather starve than do with
wheat But with sufficient education,
with educative propaganda, these
habits can be changed I think Mr
Thomas stated that before the Second
World war not many had seen wheat,
that many did not know, rather no-
bhody knew how t{o prepare from
wheat But there was propaganda,
because there was shortage of rice
there was propaganda for wheat, and
now many people in Kerala know
how to prepare from wheat, and I
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think they use wheat also. So 1t 18 &
thing which people acquire if there
1s propaganda or talk on the subject.
Now there 1s no attempt made

There has been a lot of waste 1n
higher circles, and that is not pre-
vented, there is no propaganda to
prevent 1t I do not mean it should
be prevented by force I am not ad-
vocating that, but more educative pro-
paganda, such as 1s carried on, for
instance m the Communist countries,
I would like somebody to copy that
system of propaganda, educative and
constructive propaganda Their
other propaganda, one may call 1t
bluff, that and this  But this sort of
educative propaganda, they must copy
from them Food habits must change.
For instance, people must be taught
how to use vegetables, not to waste
vegetable products must be taught
the value of vitamins, that and this
No attempt 1s made, no strong attempt
has been made on this basis by the
Government

And then in certain States land
revenue 1s being 1ncreased of
course, many farmers can pay the -
creased land revenue on wet lands—
I do admit—but as far as dry farm-
Ing 1s concerned, please prevall upon
the State Governments not to increase
land revenue there because, Madam,
wet crops can only be grown where
there 1s sufficent jrrigation facility
But dry crops can be grown without
irrigation, even if there 1s a little rain-
fall In fact, the Government have
paid very little attention to dry crops
It 1s dry crops that can save the situ-
ation wherever there 1s food short-
age For instance, a crop like jawar,
a crop like bajra, a crop like navane
1n the South, a crop hike ragi sus-
tains a majority of the population to-
day, wheat-eaters and rice-eaters do
not form the majonty of the popula-
tion, 1t is these millet-eaters that
form the majority of the population
today Whereas these millets can be
grown 1n abundance no encourage-
ment 15 given to millets Here I
would make a suggestion Land om
which mullets are grown could be
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exempted from payment of land reve-
nue. That would be an encourage-
ment and you will have millets.
People who cannot find rice and wheat
can use millets which are much better
in food content than wheat or rice.
So exemption from land revenue is
ohe thing for dry farming.

Madam, our friends on the opposite
are carrying on propaganda agamnst
the seventeenth amendment of the
Constitution making all sorts of
allegations. 1 will indicate one al-
legation. It is the thin end of

the wedge to convert holdings
into co-operative farms. They
are saying that this is a step to

deprive the small proprietor of his
proprietorship and then convert this
into collective farming. They say
that the Government will be gradual-
ly depriving them of their land, they
will acquire the land from them and
20 on. This is a vicious propaganda.
I have not seen any attempt on the
part of the Government to counter
this propaganda,

Surr A. B, VAJPAYEE: Let the
‘Congresg Party do it.

Surr M. GOVINDA REDDY: The
Government have to counter this pro-
paganda,

'

Then there is the question of agri-
cultural implements. I have several
times suggested that at no time have
the States made attempts to assess wel]
before time the needs of agricultural
implements that they would require.
It you want agricultural implements
to be supplied in time to the ryots, we
have to make an assessment of their
needs at least three years in advance.
‘Only that way they will be assured of
getting their implements in time. But
that is not being done. That is easy
to be done. Similarly, the need of
fertilisers should be assessed. T will
not take more time. I will go to
sugar next.

Madam, sugar is a sweet commodity
but I am surprised to find that it has
«created bitterness, Mr. Thomas has
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made it very plain—I agree with
him—that we should try toc export
sugar as much as possible. It may
mean some sort of sacrifice on our
part. ‘That is because, as he said, we
earn foreign exchange. Now is the
opportune moment when the interna-
tional sugar price level ig favourable
to us and this is the opportune time
to capture markets, And once we
capture the market we can hold it
and we can have guaranteed exports
to these markets. So we should not
lose this golden opportunity for ex-
porting stigar. Whatever our domes-
tics djfficulties, that we can adjust,
but exports must be maintained, and
as far as possible the attempt of the
Government should be to have more
and more exports and thus capture
more and more markets, perhaps to
our permanent advantage,

About price, now I agree that a re-
munerative price should be given.
But that price cannot be uniform.
The yield in Maharashtra js different
from the yield in Mysore. And the
yield in both these places is djfferent
from the yield in Uttar Pradesh or
Punjab or Bihar altogether. A wuni-
form price would be discouraging to
those who have higher recovery and
lulling those who are having a poor
recovery into a sense of Ssecurity.
That is very bad. So I would like
the Government to base the price of
cane on the recovery basis. And there
I stop.

Madam, it is amazing that in Bihar,
Punjab and Uttar Pradesh there has
been a tremendous fall in the produc-
tion of sugar. In 1960-61 in VUttar
Pradesh, 14.3 lakh tons were produc-
ed. In 1962-63, it fell to 8.52 lakh
tons. In Bihar in 1960-61 3.85 lakh
tons were produced which fell to 1.71
lakh tons in 1962-63. In Punjab, 1,22
lakh tons were produced in 1960-61
which fell to 62,000 tons. Well, this
is a very revealing figure. Now, it
is well known that these factories are
not very remunerative. They are
not economical. The Government
have to take a long-term decisjon
about these factories whether to allaw
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them to go on or do something else.
If they place them on par with other
this, then are they going to subsidise?
If they place them on part with other
sugar factories in the South or in
Maharashtra, then what is the use of
giving them gubsidies, or can they be
switched over to any other crop if
they cannot be usefully kept on to
this thing? If they cannot improve
their machinery, if they cannot give
a greater recovery, it is better for the
Government to buy over these things,
transfer the machinery to co-opera-
tives in the South. They have to
find out if the machinery is good
enough; otherwise they have to do
something. Some permanent solufion
must be found with regard to these
factories; otherwise this sugar situation
would always be a headache to us.

Now, Madam, we produced 58 to 62
Jakh tons of gur and allied products
and still we are in short supply of
sugar internally. That means there
is something wrong somewhere. So
this adjustment hag to be made re-
garding distributjon, this, that and the
other.

One point more about sugar, Since
sugar is now a precious commodity,
fertilisers for sugar must be ear-
marked. I do not know if they are
earmarked today at least for those
factories which are remunerative.

Sarr A. M. THOMAS: Their entire
requirements are met,

SEr1 M, GOVINDA REDDY: I am
glad to find that their entire require-
ments are met,

1 will finish, Madam, with just one
word. Whatever I have said, the
Government must impress on the ser-
vices a sense of urgency with regard
to the food situation. I do not see
this sense of urgency anywhere, 1
am fairly well acquainted with the
rural conditions. I fairly closely move
with the officers in the States but I
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find no sense of urgency with regard
to the food situations, This is a long-
standing problem, It is not credit-
able that we should go on importing.
We should be self-sufficient in food
at least in a short time. 1 should
like to say that the Government must
earnestly devote their attention to this
problem. I know, in the Food Minis-
try, fortunately, now we have got a
very good, devoted feam of three
Ministers. I have no quarrel with
them. They are very earnest and
devoted people. But the same ear-
nestness they must be able to inject
into the services, both here as will as
in States, The State Ministers re~
quire inspiration from the Centre. I
do not know what steps they will
take. Let us hope that the situation
will ease in the days to come,

st Qo &to FTAGAT :  WEREAT,
ag I T F I § % aree grg-dae
FT TPHIET & FH & (@7 @ & 1
T 919 F1 W F far s afadr
fram & A9 9 g 330 a@ ¥ fawer
@ §, STeT 9T g, 9w A qfq adf
FT T aw g, Aol o 3fg gf , wfaw
{fa ¥ faawor A8t g @t § X wiasy
F fay o o9y arg-Afa o sie-Afa
F1 fauiwr 78 faar s <@ & oA
R T G FRET $ SaTed
Ter R /g o aw

T3 T AT & (5 Iq w1
FT T T AT § T T AT
fras &1 wrare T &, Aedr dis
BT &, AfET 99 I 9 g1 AT
g T S & I I IrAT AT G |
AT T qTa T AT Gy § 1 W
foee wmfey s & 7 W &
FIROT IeAN §I ATAT HIAGT FY, JAET
F, YT FT qH AT g< UF fawerar
F1 fer & fau @Yow &1 gamen T8
femr s wfedn s @ dErETe
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i 927 §—39F FIO 9 QT
¥ fEAR For mEws § )
A gfec F us q@r s Ag & ¥
@O qEEEE AT X gR /dr &
o wgew [ Tfey g1 SawT A
agY faar, @9t & gam ¥ gw & St
9T wfa® a= fagr, ag s g7 A
¥ gF Gar &7 qIETC AL AW
W II F f¥ mawEs FoAT AT
at W 9E T g9 | gAR AW A
T & TG, G I FAET G, TR F
&Y § %R 39 FAY FT 3T wHAT &
gFfag ITm qT Y ¥9TT ¥ @ § |
ga faaat & & g @ & faa o faer
WEIRN I 1gaamw AN
s wad § AR fo9 F g9 ®
&gr wraT & T 99 & g T faew
g A fag & a7 & fag o Iarfea
Wt g & 97 aarofad A F7 o
AT AET QT &F HIT W F ATA-
w|EHEAH B Q@ Ag FT T ‘}cg
gu

AT NFar ¥ g & 957 B
fiaT & aqr #< 2@ a1 Fifaw A 0
& s wgr o & Fifag &0
FT a1 941 giar & | B9 ¥ @ %
FF AR TST F AT § F1S G999 Tl
¥ ¥ TFIXF HAF AF@gl q
qavaT AL | W Aegfer Saeude
& war agr a¥ Sufeaqg g A1eq 4 )
e dgAqAe F1 AT §AT &
graey g, faars &1 o §d7 ¥ avary
TAFT S WA [AET AT
gt wfat & gra ¥ &, Sa A9
¥ F15  qTOAT ALY &, T T TTAL
£ qalsT F F @ F 7y 9 FFarat
#1 wfas e ag@ & fag 3fa gt
FCATWEN

gl a1 ag g fF o w97 @
g% QI AT & g9 a4 IqF AYATAT
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ArEF T T AT I X AF
457 § 7 agfwar &1 FHET 9T
&g T Irg w=o7 arfaq fFay o Fwar
&1/ F ww AT A9 AT
T Ffaee 2 &7 qeE 9w &,
g7 Fgfaee aOF guamr awy & 9w
fs g=ari ag & 5 wogfae 3o @
A F 7 aF Fqfaa &9 ¥ gafsa
adr fean o @ & 1 §ifFE e Yt
aafoET & A7 FATT FT VG &, e
FUOF 77 FT g AATAT IRAT &1 A
% g fafy o=87 7l &, s W@
faet & waTT FT W ] 1 §W WO
3w 7 gAY ¥ Fgfree 0% 1 FT
TETaT AEY qGT T |

HEHT §AY &7 AT fzar v av
foay fFe™ & w9 7 mfyfreaar
dar g€ & ) afF g 5y 9 .fed
St A F1 S §, ST §, Ay
ST T wfers g Ay 1 AfeT AN
ST 1 wifas a9 T SEs 4y
fawara faomar =nfea f Y o grera
¥ IEHRT JHIT BIAT T FTAA | T
afgam & gagd amgw & fsg,
9T faT ST @7 8 a7 @I waY w7 59
TIUL FT ATH I3ET AMGA HIT 3G
AT FT TATT FAT Jifgy 5 sregr ower
gt @] F & T8 8, qfF A7 I
fratfa &2 & 7% &, @gr feary &
AT fheft WY graa # Ay Y s
fagdy s @ifaw ¥ o< oy &
fegrm sw & wifas WH AR W
I Y T SAY T AV I FY qAAR
arg § Ifaq  garasw s o
TF & ST A AT T qH g
ST | ATFT R WY F 7T T FGL
g |1 F9T gAT & % | wm S Y
g1z frardt #t @ fomr w¢, Sw
T F1 THE3T FT F, IT T AHIEH
T FOT I_Y ], A, F o ¥ fAETw

2
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w41 Tigar g, fF 3w Ay sar zw
qqq F FA ETFT AL FE0 ) Frara
Fi JATT F @@y wAT7w g g, ag
Bifl ®T FT .

Surt AKBAR ALl KHAN: We do
mot want to deprive the small workers.

SRt A, B, VAJPAYEE:
what is being done.

That is

SHR1 M. GOVINDA REDDY: That
is to be assured.

Serr A, B. VAJPAYEE: Yes let
there be a declaration from the Gov-
ernment,

Surt LOKANATH MISRA: But
their declaration does not mean any-
thing.

Surt P. L. KUREEL URF TALIB
(Uttar Pradesh): They are not true
40 their word.

Y Qo dYo TN : &, vF i
oy {1 @, HIH AT NGAT F 3 FA
qeo A 7 § | gafaq, ag o gfg e
I dmgT o7 @ ], 57 7 W9 fawE
feeria for @ifer & A5 & gty feama
F AN oA FIrRt——@fer @ gt
arfgy, fram g & wfas Qar
=IfEY | T T IATSH § qEHTY G
i ¥ FrarT w7 SO a@ a8, e
Garare A T A AR Ay
¥ 219 § AfaF aTHT IR | T
wgd wsel fagr g, qWt 9 wwA
¥ agad &, afes 97 Twa & £ qra<r
¥ 7oy 9TaT € 91 3% fRAA & gaeT
FT FTLT a7 FAT § HR IHISr &
fady o Ay foafg der @ &0 o
o ft dmEl 1 @E wuAar Afg
fagifa s =rfza )

wgi T faazor &1 yeT §, @
¥ Aegw wWT &7 waawaw fear & 0

[ RAJYA SABHA]

in the count-y

2694
39 T i ag qaa X R
T QT T ¥ HATST T ST AN
R R T ¥ ) ¥ 3w ouwe ¥ weEw
a8 § Wiy A w9 g fF qa¥ A qQn
frara #1947 w7 @7 IfEa qw
frerm #ifie T @9 @iy fAgifer
FLF I AT TS FRZY SUFar
#1 9t Sfaa a9 Ay adr faent |
AT F AT SHANT F QA qe@Te A
e A Arfed, a% WA F1 gEA
gedl =ifer, afFr g awr 7R
A G o I gEN qq A
AqdT Mfgq 1 §H W IR § TV
faeor T %A AT AT HYY A A
I T A 3" I H wEA Gav N0
FEIAT T HTHT T FE & | ST B
w@{IE 4l N, TFIwE T
FIY A I AET IIA4T | R TH IH
AT 71 7 9 5 ag Feraifaw qw g
T FT A ET AT AT & L

= merme o (S9R oww) ¢
IF gaOrd § w@gAr ARAT § . . .

s go o wywgdt : I fragw
3 FF wwa aga w0

=Y ATHTAT AW : F faaE g
a1 Y | U Fare 3 78 § fr o
a9 I3 39 FT ATET AT F Tg TiAA(-
¥z o aFdT § A gghafasga 7o
wwdT g, gfow T@ wFdT g A Fv Ay
2 A €22 31 Tt F, AT E awra™
aTel BT % AL FLAFATE 7 qG AT
AT AT ¥ g

szQOﬂ'oETﬁa’!ﬂ':?ﬁ?ﬁﬁ\TWr
QU 197 § IAFT TR a8 gIAT AR,
sa% ol waw ss@r Fifgd | afFa 7
Fgw Q7 7 g fr 378 Jar & vy
FETE M F7 AATRETLT FT F-
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Azt ¥ o 3 w1 gw fre w2 e
FT AT FTIQ F 7 AT AFHFTL HeqU A
®1 AT faar qU 7Y § A FE AT
®T g osrfe # sy agwTd
JELTT A | AT GETY =417 7
A ¥ Fra X G §, gow faeAr 7
F e 3w frer | Ay fea
ST ST T T IHAT AL AFT frar €
H 39 %1 faear &7 ¥ g7 9¢H & g
T AT

faeely & &Y watfey &4 T9
g AR 37 wFrmaifed ©F &1 wfae
fer 7 & % 3 3T 3WF Yoo A
qE @ | T AT T € F AW 97
F 0§ | a0 F1 I I HT
wfas 7 A @1 9T 1 G AT
s i won afgy 9r ) wfw,
TF H AT T OF o & AR FET AT
Fomfes 9 & fee & fag—
Yoo T AT AW T wifne faar war |
T ag 3 few w9 g dRy @ A
7g fooett o frm WA AT AT TR G 7
gER qEw ¥ Fgr T4 f5 g9 A w6y
ST Y AT TG § | AT FA A7 HrE
HEAQ[ET AZT € | FE AT AT AT
Fomaidfea &9 & guas § I
g w177 1 g I a8 T qArEr-
I F1—F 7=y a9 | 3 79, IEH
A &TH 9T IqF 497 AT CF faaeaer
T FH G FH Qo Fo IFM JATH
FAET | T AAMEER QA F
forr g & ol wEmrifer W F fag
O T 7 Y fedt F $o sAT
TFS TH F | I AT AT AT AL
FqHTE, AT I(AY KT gAT A qF AT AT
T forge <@t at e ome ghear
®q FT KA F ATAT AT § 1 AT
Fofes " & wifgwiar ¥
faars feaew sme gfear =1 Fw
# FE @m@r S aFar § 7 ¥ OAE
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g AT g # S TrqAd) war fE
fem wir w17 g w@r A1
T 90 F T TAT | TR W@E §
a7 Fl A TRy § 6 ‘o wra Airen”
fear mar & 1 w9 fdzd 3 .47 BV
Fq 8 M g Fifewm” 3| A 98
A & AT IA ATAS N G B, G
AR & @A § wrar anfed |
AT T g fF AAewIIT A Y 18
AT @Y IAFY WE F A7 TR GE
FT fegd 1 3—78 wer Q=T M@,
e ¥ wgar faar w1 feedr w
A W wgm faar amm—e) ¥
FAFF AT T AT F FIHR AG T
HHRY | WX ITHT 18 L1 TN KT
qazg 7 F0 i 7 Tdg F AqT
g, 69 ¥ AW g, T A THAETY T
TR §, qF Tq5W A AR ARG
FEFIBTE | AFE qAT A TF]
ferermr @ fehmr mird gfsar ww ¥
THIT FT |

¥ qg Y WAy g g fF A
Frgifed @ feas wa S99 )
FAT IAFT FIW g AqTGT F WA
I AT IJTMFIBN ST TS SF40 7
g9 sunuifcy =W o gF Sy
& wfed gz wrar A% @y § afa
Tg g AT AT | T@ FATIANET WX
faedt ¥ Yo @ dy KgaT F9aT §,
WY SEAT FY AGY F9qr, Aqrariay w1
gaqr & AW T@EF FAC Y000 o
TEA AR FEAT & |
Tre DEPUTY CHAIRMAN: Mr.

Vajpayee, it is 5 o’clock. How much
more time would you take?

Surt A. B. VAJPAYEE: About
five minutes more.

Tee DEPUTY CHAIRMAN: Would
you agree, Mr. Sinha, and would the
House agree to give him five more
minutes?
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Some Hon. MEMBERS: Yes, yes.

§ P.M, .

S To Ao ayAGAN: qATA Faw
AT F G E, AW w1 W@
A A T Fafed €1 F1 qUEAT
fear a1 1 93 W, Qe &t Fafaedr
¥ Yoo B ATAN FT AT FIHAAeT
& M faar | foeetl § A9 ¥ 9
] @ T B iy fa e
¥ e I W AN} 3fa T 9%
AT R AT I | WAL G R AET
W] J 9Ed 997 GE, §e ded
aE=far FTEIET § ¥qse arR
AMAT F ATHT FAT FL {247 | FqT I8
FUE TG F ¢ wnmRfEE @
ATEA THT T, TS §T  HaGHAT
&Y ? ag |raw owaT ¥ 394 & g feav
T 97 MT A WY ¥9c0 IR A Y
8o TR FEERfaT FRAE #
o £ @ g8 JEdy g § WK
T Sud foars F1% FHawEr T8
g ? g T T g § oA
nfg g ? :

AR @Iy wer S 7 A gar
FgT o st Y 57 W@ & | 9 foew ag
s A Efaa g fF
S+ FATET FEEAT § | W SR ww
@ AR FG fF gA 13 Wiag wgm
I f5 W F 9 A9 ¥ fag guay
fozag 3T ot | SRR A T HAT S
FY W T Y § | AT HwAY S A7 &
s & a1 7 §, IFF gk gAY oY
T8 TioT ) R § £ gw &t g
WSTATT & FT T | 98 7 W Tga &
f Fraa o7 & 97 7gY, faaa T oY
4 § | TgT UF SO & gATF,
993 FT 934, TG T TF JI7 37
T § wer e T 8 Fr qwet twd

{ RAJYA SABHA]
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F09 3 F fav foaa 37 9 1 =0
% fagars £15 FEars @ i ?
g foeaa It gt & &Y o ? Far oA
A7 § & 41?7 ar 3g Forafes @R F
g ¥ qqe 7€ ? gww § 65 foea
¥ faq 9% faars sEamEr a4 &
gt =fgd

FIFTL AT qeat F1 AN @
QFAT TEAT & @ W &3 T, FIT
FHATEN FL | TITA T SqFFT F7 7T 8,
I TF a9 FT W TG § | W AW
2w ¥ gAY ATIETO AT AEY & ay
IAHT AEATT T X AT A | FEHTT
F A1 & A faedt § AwER T9qr
R, ggoifar ¥ am ) oF wmigw
qTHN AT W, FEAT FT, T
#1, TF 1, THFIFR FrHTRIET &
#Y 2 fagr o o feafa a1 waigTg
§ 1 BT Yoo Fredl TAH & W §
T 77 Famfeas @ F Ko &
FT AR FT FaifaF faar w@r § )
a8 snmaifed w2 afar | e
AR AT MA@ ? ATH STaT B A
A T &, il A} @Y W GAH
FAT & | AT Fg3 g ARG
T T | qg AARED GH FH &
g1 A& & 137 a3z g B ga Fram-
Wer wrk & aeifuwifat & fears
FE FHATET FAT AMET 1 TR
AT, FI AT TFAT AT §
qT TE, AE UF TG ¥ AAH T |
fawrda wfrom FEA FE KT AT
¥ WA TG 98 )

# onfax § oF 99 FEFC @A
FLEI | T gomre faan  fr g9ty
AR fagre d T & g9 3§77 ofq 99
gAT 75T 1 ™ F g w9 faifa 5@
¥ II7 AEIT I g1 @r ) wEAW &Y
ag FIAT g fawr T W aR,
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AT e & S am A fad @
fastt wr St worr AEr faeem 1 fEl
T 9%, 3 R e € e s0g,
T F1 fud fogar = = § #9)
fagar T sAmT TN @ Sar gy
TGN FC FEAT AL 33 A I A
IATET FLT T A&T A< A& g |
sl fea @ Tifgs 5 oaw &
W FH Y FH R T AT w7 57 |
TaC WRw AR few & frawt &
qrig® feafa wger € /U & AT R
™ E A I T agrEar & S,
ITH A A AT SEAT AV GIAER
 fAq agd &1 ITIET R | g7 L

—

HALF-AN-HOUR DISCUSSION RE.
ESCAPE OF MR. DANIEL WALCOTT
FROM SAFDARJUNG AIRPORT

Tue DEPUTY CHAIRMAN: Now,
Mr. Sinha we will have the half-an
hour discussion.

Sarr RAJENDRA PRATAP SINHA
(Bihar): How many minutes do you
give me, Madam?

Tre DEPUTY CHAIRMAN: About
twelve or thirteen minutes.

Surr RAJENDRA PRATAP SINHA:
Thank you, Madam Deputy Chair-
man, this Walcott episode and the de-
bate which has been its aftermath,
have vindicated at least one virtue of
the hon. Ministers and this honourable
Government. They have vindicated
what our ancients had preached, that
they do not see any evil, nor do they
hear any evil. Madam Deputy Chair-
man, this episode does not only indi-
cate bungling at the airport, but it
also gives an inkling that our officials
—here became practically stupified
when Mr., Walcott was at the airport.
At this stage, the debate in the other
House has disclosed, confusion be-
came worst confounded. Now, what
are the facts of this case? There was
a fifteen minutes confabulation among
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the various Ministries of the Gov-
ernment and an order to chase was
issued, indicating that the intercept-
ing planes could not shoot at the
fugitive criminal. I do not know
what was the intention of the Gov-
ernment or of the order and how it
was at all possible for the Hunters
which went after the Piper plane to
intercept it or bring down the plane
without shooting. How was it possi-
ble for the Hunter pilots to cajole
Mr. Walcott to return to the Delhi air-
port? Then it was a well-known fact
that radar could not screen a plane
flying at low altitudes of 2,000 or 3,000
ft. It was given out that the plane
flew in the direction of Lahore. But
the Home Minister said that actually
it flew in the direction of Karachi. On
such casual information, the Air Force
was asked to pursue this plane.

I maintain, Madam Deputy Chair-
man, that by the issue of this order,
our entire air defence and the Air
Force, have been brought to ridicule
in the public eye. The order for this
chase has been described by no less
a person than the Home Minister of
India as a superfluous chase. If it was
a superfluous chase, then why was
such an orer atallissued The other
point which emerges is how was it
that the military command carried
out such a casual order? The Defence
Minister must satisfy us as to how the
military command functions. It was
stated by the Minister himself that
the Air Force was meant to intercept
hostile violations by enemy aircraft.
Then why was the Air Force asked to
perform a police duty and to pursue
and chase a fugitive criminal, in a
plane which was not armed, and with
this rider that you cannot shoot that
plane?

Now, these are very important
points which emerge out of this epi-
sode. We must be assured that our
military command here functioned on
proper authority and we must also be
assured that they acted within the
ruies in obeying an order which was
described here by the Home Minister
as a superfluous order.



